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CORAM: 
Hon'ble Mr.JUStice A.K.13asheer,ludicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

OA 29/2013 

C.H. Mohan-imed Yasin 

S/o Kidavu Koya, , 
Charnayath I-louse, Kiltan Island, 

Union Territory of La.k.shad weep- 6 8 2 558 

T.P.Latheef 

S/o Atteka 

ThirUvathapura, Kiltan Island, 

UnionTerritory of'Lakshadweep-682 558 

(By Advocate: Mr.ShabU Sreedharan) 

Versus 

I 	UnionTerritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 

Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 

Kiltan Island, Union Territory of"Lakshadweep-682 558 

Applicants 



The Exec. udve Officer 

Village(Dweep)"Panchayath. 
Kiltan Island, ,  Union Territory of Lakshadweep-682 558 

TheTrincipal ~ 

Government. Senior Secondary School 
Kiltan Island 

Unibn Territory of Lakshadweep-682 558. 	 Respondents 

(By,  Advocate: 	(Mr.S.Radhakrishnan (RI,2 & 5) 
(Mr.R.Ramdas (R3) 

OA 67/2013 

Seedikoya.M. 

S/o Abbosala Koya 

Malayattiyoda, Kiltan Island 

~Jni6n Territory of Lakshadweep-682 558. 

Maisha.'F'. 

S ' /6: Kidavu: Komalarn 
henakkal House, Kiltan Island 

Uhion Territory of Lakshadweep-682 558. 

Abdul,la A.P. 

S/o Kh,alid 

Alirnapura, Kiltaii Island 

Un,ion 'F,erritory of Lakshadweep-682 558. 

Razi. 

$.-/o~ S~~th..Ko Ya 
atWdiK,iia Illam, Kiltan Island 

on 	T er"itory of Lakshadweep-682 558. 

S a'' y~ e'd M uharnmed Koya C.H. 
S~4 -Muihukp'ya 
Chal'n'ayath House, Kiltan Island, 

Uh .lon Territory of Lakshadweep-682 558. 

Rafeek Kha ­  1A.M. 
8/6. Abdu 1, R'. 6 hman 

Al i ar f- y ' 	I ous,6, Kiltan Island 
tjoi0ii 'Ferr' .itory of Lakshadweep-682 558. 

(By Aqv"Cat ~ ,'M' ~`$.hl abu Sreedharan) 

Versus 

Applicants 
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.

01 nion Territory of Lakshadweep represented by 
the. Administrator, Kavarathi Island-682 555 

2. 	.The Director of Panchayath 
ri on Territory.of Lakshadweep 

Kavarathi Island-682 555 

The Chairperson 
VdIage (Dweep) Panchayath 
K1 .1tan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 

Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advocate:, 	(Mr.S.Radhakrishnan (RI,2 & 4) 

3. 	OA ~ 87/2013. 

I 	A 
~ : 
bd'ul Salam P.P., age 43 

S/.O', Saidi-nuhami-ned 
Put,hlyapura, Kiltan Island 
Lakshadweep. 

2. 	S~J ;i . d, K,'kan, a . go 33 
S/b; S'ai4muhhirni-ned 

t t 4 ,1 -16use, Kiltan Island 

pol a A 	icants 

(By A V.0 te:: ~ rTratap Abraham Varghese) 

Versus 

d ca 

I 	The Administrator 

UP ion 
. 
Territory of Lakshadweep 

Kavarathi -682 555 

The lPirector, Department of Science & Technology 
Lal~'I,~: ha,d 	Adi-n*n'stration, ~w 	p :: 	i I co 
K~ vOatNiJsl ~and-682 555 

af fficer 
Of 6 	 t Warden nv i ronmen 

4 ltl 
D.eparii on 

, 
t of  -mvironi-nent and Forest, 

Ki Itah Island,, Lakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
K,j I t an Island, Lakshadweep-682 558 	 Respondents 



(By Advocat&': ~ .. ~ ::(Mr.S.Radhakrishnan (RI,2 & 3) 
'Mr. R.Ramdas — R4) 

4. OA U 3/201Y. 

1. M,ufhul<oYa.T.P. 

S/O. Ki O~ V.e Haji 
Th .ir.uvatha;pura', Kiltan, Lakshadweep. 

pa, ;O, ara, Kilian, Lakshadweep. 

 Yac~ oob P.K. 

S/O. Subair:A. 
Punnakkad, Kiltan, Lakshadweep. 

 AW-Moharnmed 

S./P.Attaka, Miyar, Kiltan, Lakshadweep. 

 K u 
. 
i~ !I'Ikoya A*.,P. 

$/b.Sayed Muharnmed P.K. 

Arakk-~1~pur a*, Kiltan, Lakshadweep. 

 'Nb,,~d-~U; t a~ - 

o K 	e T.P. av I ;, 
A to 	iltan-Lakshadweep. 

t1pay.-yor 
0 .8h'aik.K.K., Palliyachetta, Kiltan, Lakshadweep. 

 
1, 	W . 

S'aithar'C'.R. 

s  *~/oUh 0 `i~ fi~ e'd P. t 
ChadJp.yit,A6 :jtan, Lakshadweep. 

 1~~h 6661 P;::! 
S MA' 	0" 	d V e fij  
~P. a 14" - y-' - "d ,0 	tm Lakshadwee p 

 1 oU 	.6.6d* P*.,. 

~M i~IuAi Ii "i,.Pallithithiyoda, r.. 	- 	I.  a.j 	. .... 	i  
K,  il i-a n;*  Lakshadweep. 	 Applicants 

av  
(By A 	oC*ate':. Ms. Daisy I Daniel) 

Versus 
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` F he 
: 
Administrator. 

tinion Territory of Lakshadweep 

Ka,varathi,-682 555. 

2 	The Chairperson 

Village (Dweep) Panchayath 

Kiltaq-682 55 .8 

The Employment Officer 

Kavarathi, La'kshadweep-682 555 

Director of Pa.nchayath 

Department of Panchayath 

Kavarathi — 682 555 

The Executive Officer 

Village (Dweep) ~Ianchayat, Kiltan — 682 558 
I 	 j 

Horticultural Assistant 

V111age (Dweep) Panchayat, Kiltan-682 558 

(By Advqc4te: MnS.Radhakrishnan-RI,3,4&5) 

5. 	6A,  126~2~' ­61'3` 

I . 	~ Asadu;lla K.C. 
,~/O ,Yousuff 
Kanni&etta, kiltan Island 

UT,of.Lakshdadweep-682 558 

2. 	K:u n h i. M. 

S/,'o, 

, 
Ainbukoya 

Mandnrn: mefj~̀ ,iltan Island 
d 'dweep-682 558 "f. L, Mc, s 	,4 

sil

l  c) Mohammed' 
Koi,oa,larri' Kiftan Island 

. 1  O', ~ : 6f ~akshdadwcep-682 558 

Saleern P.P. 

S,/o,:Ham' s.a 

P:u'thenpura,'Kiltan Island 

.0l'of Lak,shdadweep-682 558 

 
S/o Chokidan 

ur. 	iltan Island ai~d' 'ra , ,K .. 	I 	, 	, 	? ~ ; 
UT of ~k§h, jad weep- 682 558 

Respondents 
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K L1 1111 i K'. P. 
S/6.P6kb~a 

Q.KeCtiAmpalilyi -Kiilltan Island J ~ ! 
tJ!'.'Or- L.~i<.§h'didd:weep-682 558 

AbOW Kasirn. ~`N. 
s.1b. uneer 
Pen*tainVeli,.Kiltan Island 
UT ofl-akshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

U n I o n T 
, 
erritory of Lakshadweep represented by 

tk'e Adiiiin'istr'at 
. 
or, Kavarathi Island-682 555 

2. 	T I i~ e Dirktor of Panchayath 
Union Territory of Lakshadweep C 
k,avarathi Island-682 555 

rhe Chairperson 
ViJIage**  (Dweep) Panchayath 
Kiltan Is land, Union Territory of Lakshadweep-682 558 

The I-Executive Officer 
Villa' ge (Dwecp) Panchayath 
Kiltan'Is.land, Union Territory of Lakshadweep-682 558 

T-  he.. ,  ~-i~,-iivirondhen't Warden 
Mp ~:r.tjii.em!of :Env i ron ment and Forest j :. ~ ., 	" i 	I 	". *: , 	.:.:' 
	

-, - 	 — 
Z' haPoffi ,ce.Kiltan Island 
Un ~jon' - Territory­ of Lakshadweep-682 558. 	 Respondents 

B y A d. , yb. c:  a t e": : 	(M.W.S.Radhakrishrian (RI,2,4 & 5) 

OA 131/1013" : , 

J al a I U d hee h.K.. K. ... 	i 	... 	. 	: 	;. 
SI/o Shalk No 

, 
valap 

Poovala.p, 1406 C 5  Kiltan Island, 
,UJ`6ft~l~~had~keep-682 558. 

2. or I%fsl,Ai 

0 
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3. 	 T.K. 

S ~Q Ahanied 
he, T 	 K i I tan Island, 

U T 4a,"kshaoweep-682 558. 

	

4. 	Arn'eerafi . A.P. 
S/o Sled Mohammed Y. 
Arakalapdra House, Kiltan Island, 

UT of Lakshadweep-682 558. 

	

5. 	Ismall T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
ur of Lakshadweep-682 558. 

	

6. 	Syed Mohammed Koya K.P. 
S/O' Moharnrned 
Kanj"ipura House, Kiltan Island, 
tjl-  of Lakshadweep-682 558. 

	

7. 	Kasimkoya C.H. 
S/0 Muthukoya 
Ammipui ra House, Kiltan Island, 
UT of Lakshadweep-682 558. 	 Applicants 

(By Adv 4 e ~ r.Shabu Sreedharan) M 

Versus 

O'n'lo"n;Territbry of Lakshadweep represented y 
the Aditihistr'ator, Kavarathi Island-682 555 

	

2. 	The F)i're'cto ~ of, Panchayath 

U. ion Territoi-y of Lakshadweep 

K,avaraihi Island-682 555 

	

3. 	The Q'haq'p'e'r 
. 
son 

V. i I I.a . 	 Panchayath ge, we ~p 

K i lt ~an,:Istand,,,~ 	ion Territory of Lakshadweep-682 558 

	

4. 	The E ,,~ eqtm: ~~.1.6,Officer 
-Panchayath 

n i6lt~~ I~sland;',O ion Territory-of Lakshadweep-682 558 

	

5. 	'i'he ~ Xs: si§ta'rit Engineer 

Elect.rical Sub Division 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 



/111`-  
8 

(By A~ d:~ 6:,c ~"te'.- :M'~.;,.S..',Radhal<-rishnan (RI,2,4 & 5) 

O~  f8"'f/261''3* ~~ ;. 

I 	Sadakdth'ul a*.A,` age 38 
S/0:1,(  unhi, Ah,~named 

, j .n.'ad li~OLO'e Kilfan Island I 
P ,, -  aksha'dN~;,eep' . ; :  

I :a, P. 	26 2. 	N a r.  'TU. 	age 

Pa!:l:i ,,.thithiyo ,&,:House, Kiltan Island 
Lak.~hadweep -. 

(By Advocate: Ms..Da'isy 1. Daniel) 

Versus 

T. he Adn.iinistr.ator 
Union Territory of Lakshadweep 
Kav8rathi-.682 555. 

2. 	th -~ Ohairperson 
a e (D:we .e 'p) Panchayath 

tto-r, 0 -  P a'nchayat 
D  p 
	

hf P nchayath ~ rtfi)e of a 
a 	r at 	.8. :2 '5 5 8. 

(By Advocate: Mr.S, .Ra'dhakrishnan (RI& 3) 

O.A.' No.  212/2013 

,-) ...P.+Iavv ~bi,,W/o. Abdul Salam :. 
a: 

 . 
boiurer;Agricultuf-a I Department, 

Agati, .-s and iRi ding at Pallipurarn House, 
U.Mahl-116iii. ~qry~.:of Lakshadweep, 

(By. Adiv., ocate: ~' ,Mi,'c'.. -t(~*,.~~-jaiu Babu) 1.i- 	J 
V  
ersus: ~ ! 

1. 	The blrector:df Agriculture 
Union Territory of Lakshadweep 
K a v* a ratt i'l s fa~ n*:d: 	682 555. 

0 

Applicants 

Respondents 

Applicant 
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02. 	~ Tl . ) 0 
. 
Admi .nis tr .ato r 

Union T6r.rito;i 
' y 

of Lakshadweep 1<  ~ : 
avaratti Is 16 ~d~ — 682 555. 

(By Advocate W 8:. ~ R*adhakrishnan) 

9. 	.0: A: 26 /20.13 

I 	S a.b ir,  A I i. 
Kuriyathi' yo.da! House, 
Kiltan Island. 

C.P. Firoz. 
C.hemmanarn Palli House 
Kalpeni Island. 

K.P. CheriyakQya 
Karuppathap'ura House, 

M. C 	ff~ i~* 
P ~al k"', a~ Ho'use 
Kalr)en*i, ls] ~nd. 

Ylabs'a., A 
Xlikofti.e House 
KJ I't a ri. s I 

AA?. Nasee'nia 
A yp a p uria"H 66 s e., 

a 	a n d. 

(By Ad' i 'l  Gangesh) 

V  ersus 
* 

iflie": Adiiii nTstrator, 
~ Oniifi,i'siiati'd. of the Union Territory 
Q!*.r L.akshadw6 :6*p,, Kavarathi — 6825 5 5. 
I'l-he Dire6tor. Services) 

of the Union Territory 
of I 'akshadW66p (Secretariat), 0.  
Kavarattj 	555. 

Environment of Forests ID~p~ i;trn ~'hi,!  Q 
%y of Lakshadweep, 

`6 

	

'a4-at"h* 'i.,̀ ..,, " 	-.2.5 5 5. 

Respondents 

Applicants 

Respondents 
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(By Advocate:: Mr. S. Radhakrishnan) 

10. GANo.'268/2013 

M..: N6:orbP*-;t..),rneen 
~ /0. ,. , K-,,,C - 'Sayed.Mohaini-ned 

. 	*.,:, 	' ~ ~ " ~' 1 	;;! 	~ 

- .; 
M -6N)"am'T. HoUse, Agatti Island 
U ii i on ~-Te rr,i t" r Lakshadweep. 0. , Y 

2. 	B.M. Mansoor'. 
S/O. I..ate A.C:-  Mohammed jalaluddin 
Bharkath Marizil 
Agati Island, Union Territory 
Lak. shadweep.. 	 Applicants 

(By Advocate.: Mr. Grashlous Kuriakose) 

0 

V  -sus el 

The.,A.dministratm- , 
U n i* h Territ6r'y'6f Lakshadweep, 
Ka*varathi - 692 ~ 55. 

The Director of Panchayath, 
Pep ~ rtmcn,t of, Panchayath 
Kav*ai 

- 
- attl ­6.82 555. 

'ie D1re.ct6r.o .86 ­  nce and Technology 
an 	,,nvirOrirner1t ' ;.. 
U-0xdn.Teqjtbi-~ ": *bf Lakshadweep 

6. , -6:82555 

D 
1~
ecoor (LaboUr ,k; Employment) 

8,~,. 5 5 5. 

'icer S.p ;ec: i la*l bffi 
-Village ~ (Dwee'.'! Panchayat, Agatti) — 682 558. p 

(By AdyocMe: Mr. S­  Radhaluishnan) 

IL OA 269/200 

Ahanijil ! O'c~ ' 13 ~ '.~ lieer ~ 	C age 32 
S/0 TA"'O . ' ;:, 

L"'  I  s 
'. S 

-1 	-an Island, ArakaVlc ~ 

(B y A 	'c' a 	t"A .  t. '.'M' : '&a:sh'ious Kuriakose) 

Respondents 

Applicant 



Versus 

I 	Th( Admihistiator 
UniowT6rrit6ry 'of Lakshadweep 

TheChairperson 

Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 

Kavarathi, Lakshadweep-682 555. 

Di.re,ctor of.Panchayath 

Department of Panchayath 
Kavarathi -682,555 

1~he~ 'Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 ~ 

Hortic~ ltural Assistant 
Vi I lage ~ (Dweep) Panchayat, 
K,iltan.-682 5 58. 	 Respondents 

(By Ad,~ocat.6 ~ : 	(.Mr.S.Radhakrishnan (RI,3 & 6) 

12. 	0 A, '2': 7 7 

Harneq 	4age 	~ili , : 
D/o SMO., UhMtin~e! ~~ 

M: 14ouse 	an Island i ch 	 t Namb , 
a 

I-Ash a :C. 	 Applicant 

(By Adv ; ocateMr.Grashious Kuriakose, Sr.) 

Versus 

he Ad -n , ~ i  minis! 
UT'bf L ~ksh :a~dw'ee Kavarathi-682 555. P, 

2. 	̀40" 	ti'~: 	a th 
De' ... A"' t'it lit!bT Pan6hayath 

a v 	82 555. 

xi  6.6 t I v 6 ,  0 f fic e r 
Vi 1. 1~ 

age'(Dweep') Panchayath, Kiltan-682 558 
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4. 	QC. Pairpers. 0-111 
1~!ge; (D w-~e:p) Panchayath, 

(By Advo'b'abe'i Mr.:& ddhak-ri shnan — R 1 -3) 

13. 	:0 	-8 

I 	Taha:'~̀  P S ~ :  
O.Sayid V.K. :: ." 

Valloi-nkadiydd.0 
Kiltan lsland, ~ Lakshadweep 

Sayed Badusha Muhideen S.V. 
'~ Kahar Ban Vilas I-louse 
Chetlat. 

Respondents 

Applicants 

0 

(By Advocate: Mr ; Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

v CI-SUS 

Th ~ :: Administrator 
QtofLaksh ad weep, Kavarathi-682 555. 

Direc'tor 
Science &Technology 
Ch 

. 
etlat-682.556 

3 	D.iJ- .0qto,r of -P,anchayath 
IZP'r~ l Oe ~elopment Department of Panchayath 
Chedat-.68 .2 56. 

j rp'.e r' s'6 n! 
Panchayath 

Cl~etlatL6.8:2"--'5:56.';. 

Addf ~ '! ~u- 	iv'isi.onal Officer 
Che'flat-: 682 ~ 56. 

J...~q1io1- .Sci :ent1-.fic Officer 
.Chct.lat - .68 2, : 556. 

Ac66unts -
S.e . crotarlat :!K:~vlara'thi-682 555. 

(By AdVocate!M ~--' . ,SVR`Miakrishnan-Rl-3 & 5-7) 

99/20:13 14. 	01A&SO*: ~ :-2, 

Respondents 



A. K.I. 8 aj ee d 
AX.kAi-9',H6use 

?'~i~ljdsee 
Foo 	ouse yern .k 
Kalpeni Island.'. 

A;.T. Ahadabi 
Athanarn Thott.am House 
Kalpeni Island. 

P.P. Sulalklia 
Puthiya ~ Pandararn House 
Kai peni :  I sla.'hd!.. 

C.P. Noor-jehan 
Che-Iiii r-nanarn.'Y'alli House 
!'~aipeni Island., 

6 	A. I,,.. 'B' e b i 
Arakka-18e House 
Kal'o i island, ..p -P. 

M.P. Moharn'rned 
mufl ~jp " ura House 
Kai Isfi"'d Applicants pe n i 	a n' . 

(By Ad:~, ci.6!;~'t.e*~ !M-i-,~.~ : l~! -.'~B. Gangesh) 

Versus 

AdffiiriisQdtioi~ of the Union Territory 
of Lak;sh*adw.e6 -o. Kavarathi — 682 555. 

TheDirectori (Services) 
Adi-ninistration of the Union Territory 
of Lakshadw6pp (Secretariat), 
K a 	̀6 8" :555. Y 

D b-~rti-hbht! 6f~ A gr i c u I tu re 
Un'i;0n':T:'e''rr*itq~.y,o. f Lakshadweep, 

55. 
k' 	enit'e'; ; '&6y its Di rector. 	 Respondents 

(By Advo'cate.: Mr.. S, . Radii akri shnan) 

14 
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0 
15. OA 300/2013 

1 	B.Koya, age 42, 
.S/o Banii-nad, Bilutheth House 
Andrott Island. 

B.Aharnrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/o Nalla ICoya, Karakunnel House, 
Andrott Island. 

P.P.1-lassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

1M.Banipathl, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

C.Moharnmed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Moharni-ned Yas ' een, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T. P. Shams uddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o f,,idave, Bithnatt House, Kavaratti Island. 

1 1. 	P. P. Fa t h I ni a th, age 4 1, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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1 	A.Mohami-ned Mustafa, age 32, 
S/o K idave, Allyathara House, 
Andrott Island. 

L.Khadeejomabi, age 41, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.SUbaida, age 39 years 
D/o Kidave, Kunnashad .a, 

~ Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Allyathara, 
Andi-ott Island. 

-'-F.B.Moharrimed Hussain, age 37,, 
S/o Kosamma C.P., Thacherry Blyyada, 
Ahdrott Island. 

P.N.Fiakeern, age 48, 
.S/o Siddiclue, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K .N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T,P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o l,,oyamma K. P., Moosathada, 
Andrott Island. 

K.C.Mohammed Hussain, age 39, 
S/o 

I 
 Sayeed Ismail, Kannichetta, 

Andrott Island. 

P.P.'I-Iamza, age 34, 
Koyakidave M.P., Pandathpura 
An'drott Island. 



ji 
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25. 	M.P.Iehaleel, age 37, 
S/o Assainar, Matharapura I-louse, 
Andrott Island. 

	

2 6. 	1 1 . 13 .1-lassan, age 4 1, 
S/o Abdul Khader K., Perurnpally House, 
Andrott Island. 

P.M.ThajUjInissabl, age 39, 
D/o Majeed; PLIthi)1a Manzil, 
Andrott Island. 

I—Pathummabi, age 37, 
D/O YOLIsaf T., Lavanakkal House, 
Andrott Island. 

F-I.K.1-lussain, age 35, 
Pookunhi, Halookakl(acla House, 

Andrott Island. 

IM.P.Moh,ammed Rafeek, age 3 1, 
-S/0 I'lOyanInia, K'Unnanikalam House, 
Andrott Island. 

I<' . Mohammed Fasal, ag e* 3 2, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

-32. K.Mohammed Basheer, age 34, 
Sto Aboosala U.K. Kunthathalarn House, 
Andr,ott Island. 

	

J. 	K.K.Moliammed Farook, age 27, 
S/o KLInhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

A.Ras-heed Khan, age 39, 
S/d &,~yeecl Ismail, Allyathara House, 
An ~d:i6tt Island. 

K'Abdul Salarn, age 33, 
8/6 -Muthuko'a, Kannathimmada'House, y 
Aodrott Island. 

K ACAnwar Hussainage 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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3) 7. 	P.Moharnmed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

38, T.M.Mohammed Allyul Akbar, age 32, 
S/o Basheer, KakachlyapUra House, 
Andrott Island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaldulla, age 29, , 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Moharnmed Farook, age 37, 
S./o Pookunhi Koya, Thekila Illarn, 
Andrott Island. . 

M.M.Sayeed Hussain, age 27, 
.S/o Sayeed 1 ,~',oya, Moosankakkada House, 
Andrott Island. 

4 3. M.C.Hammedathbi, age 37, 
D/o Yousaf, Mylachetta House, q 
Andrott Island. 

Doulathabi, age 33, 
D/.o Kidave, Lavanakkal House, 
Andro,tL Island. 

GUhar Madeena Beegum, age 37, 
D/oNoliammed B, Aliyathara House, 
Andro:~ tt Island. 

K.K..P.,00kunlit Koya, age 36, 
S/6;! 'Y -~coob, Kollkkatt House, 
A n 0 rq 

- 
tt Island. 

- 11".Der,vesh Mohammed, age 36, 
S/o Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 



I 	The Administrator 
Union Territory of Lakshadweep 
K-avarathl -682 555 

2, 	Direct .or of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

,DIrector of Panchayats 
Depal - Lillent of Panchayats 
Administration of tile Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 

E~ XeCLMVe Officer. 

Faisal Ameen 

S/o Pooloya N 
Achammada House, Androth. 

Moha nimed Shamsheer M.K. 

S/0 . 139fliesha U.P. 
N/layaml<kada House, Androth. 

Mohammed Asker 

S/o Seethl 
Allyathal-a House, Androth. 

N&IS'h'akhan M.K. 

S ~6~ 66ed K oya 
Mi6il)~.-allikal<kada House, Androth 

M:&k~!iiimed Kasim II.P. 
S'/O- J~,idave, Palathupra House, Androth 

Abdtd ~ 'Akbar 
t`i b aii I' 

I~ a'n:da ,th Puthiya Pura House, Androth 

N4u.16eb Rahman 
S4o Ibrahim 
Al),yothara House, And .roth 

N ~~aj. K. 
K im Koya 

K., 	' t I-lous Androth e 



i 

~ e- 0 
	

m 

Mohammed Hassan 
S/o Kunhi Koya 
Ayeiiarnada House, Androth 

Moh:almmed Abdusalarn T 
S/o AbPsala 
Th&h(eri House, Androth 

Muhami-ned Rafi 
S/o Nalla Koya K. 
Poodarnkakk-ada House, Androth 

Muharni-ned Kassim 
S/o K oya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.-K.Kidave- 
Palathupura House, Androth 

Mu;  ha*  m~ rned Khaleel 
S/o Abdulla 
Aj iyai.hara ,  House, Androth 

N4uh,ami-ned Bash.cer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By A4v-'o-q: .qie: 	Mr.S.Radhakrishnan — RI-4) 
(Ms.Rekha Vasudevan (R5-19) 

Respondents 



16. . 	OA 3,01/2013*  

	

I 	Attakoya T.V, age 44 
S/0 K&a:Tl1ankga[T 
Th-a i1a ~ t 11 V a 1,  iy a I& att u 
A  I d ~~"6  f i s . u -a nd. 

~.a*ydcd-  K6ya -,--a 	43 ge.. 
S/o: Ko: a"kid! 	at :y 	q.Ve 'l Aliy hara House, 
Androth Island*. 

Mollapinied, age 54 
S/o Shaban,.Bir:iyarnmada House 
Androth.1sland. 

Yousaf, :age 60 
S./o Aliami-riqd, Kandalath House, 
Nid-voth'islan,cl, 

uj (C Reh.ffian, age 35 
K4.  S/o ~ K bya 	~qhetta House, 

4: 11 ::Island:. 

Ab d'u'* I ~TN:Ja sa4r 1!! -:1 	38 
S/o : Na.Ila Koya; Kunnashada House 
Andi-oth.-Islan"d -.: 

Mohaijimed:13q'sbeer, age 37 
S/o Yacoob' Aliyathara House, 
A 6 

sl)ih~ b ddeprT." age 3 5 
S ~y 6e,W! Oy .  -P ndath Puthiyapura House 
j,.o 	and, 

P.Q01 1<6y a, a ge J 4 4 
S o. K b y alm.'m a., Nayarnpok 

. 
ada I 

. 
iouse 

. 

A n r-6 t h. I sl afad :  

Nodffil, age 43". 
Thache ri House, 

nd.!* oth klafi 

	

I L 	A `fl ' 3T' 
Sq6thii jhkhui Moosathada House, 

hdry. 

0 



H ass an,, a gc 3 0, ~~ ' 
Janialudheen, K adiyami-nada House 

Ancii-oth Island. 

Mohammed R-afeek ,  age'41 
~/,oAyshomrn'abi, Bilutheth House, 
Androth ~ Islarid. 

jal a):, age 3 7 
S/o: Kunnise qlhi ~ Palathupura House, e 
Androth: Island. 

Faro'ok, age 49 
S/-O Koyan-irna l  Pochalam House, 
Aiidrotl~~ 1~sian:'d. 

Abd 
' 

;ul FI~ S;San, age 51 
/6 Abdul. Khader, KaTachetta House, V` 	;' 	~.~ 	-6 .:: 	11 

Androffi.1sladd,." 

Ko ~ 	 4~ ' . ~a:, age ,,,: 
,S,,/.o Sav6ed Mohammed, Thacheri Moosathada House, 
A , ndroth Island. ,  

, 

13asheer, age 47 
.~lb Kidave: Mo . ~ .,odampura House, 

rld ~.Otk, Isfan'd. 

Whaini -ned Hussain, age 42 
ca kem Pura House, 

J!abbai!-'a; ge. 3,  
S/ol iN.a'.Ita: Kqy'k, Kunnashada House A. 
ndrotAll  Is fan;::  d. 

Moharn'mcd, Li' Yaud.clen, age 33 

MSq,:.cl ed M.0harnmed, Neelathupura House 
-.'Oth Island. 

I-lab le cd., a 9:''c: 
S'/O SaN ,'ccd,LNMQhqrnmed Kunhali House, '~
ndr6th IS'flill(im 

Sfia i 	e age 33 
8-,./o"Kidave;V66da'mkakkada House 
An'dr6th Island. 

Ràf`d'ad ~ eebf ~,'~'~ agc 46 



' f 	e G.a -ooi-,,,ag,. 
S/o Th ~ngb;Koya:-, Pentarnveli House, 
Androth IslanA:.:. 

Siddce*que','age 43 
S/O* I"'idave, Mo'diyothada House 
A n1 droth Island. 

§- hanavas,'agel 33 
~ ./o K . unhi ko'ya., Pochalam House, 
Androth lsla.nd..~ ' .  

00willf ag' 50n 1 	e 
S/6' Ki:6V:e,,,AIiy :a,thara House, 

d 

Ay ,  Kalccfl'~~,,!A;. 63 
S/6:Bu.h.  air! 'i A§anakar House 
kh:d 

, 
i- oth Isl ~hd -*-' 

~ Iya, 11 	~'s ~4ge 6 
S/o Han-ln :  K'6ya, Aliyathara House, 
A n'.d  roth I's I a 6 d..', 

asheer, a 33.. Mollammed 	ge 39 
S/6 Sa.)~~lrc, 6, d-  oharnmed, Aliyathara House, 
A,J)&- 6~h Isj -  J. 

age 8'! ~, 	'M 33 
d  1~1# 	-a House, ~ 11, : Alivathai 

'I  a 
, 
nd. 

a'.Kpỳ~~Lj!lage 46 
S 	del,..Nfkj~rapura House, mw 	d.. 	

` *1 
	:,; ' 
	

- 
Ali.. r6th tsIand:.:. 



3 

33 Moharnmed ~ S leern age 
S/O. Ko  

. 
yam  

, ma Kannipura House, 
Androth a lsland. 

7. Shai'lls:uddeen, age 33 
S/o Abdul Kadu, Belichetta House, 
Androth.hsi ~nd. 

38.. K unh 
, 
iseet,hi :, age 47.;~~:, ,,,~.~. 

S/o Aboo S41a, L,avanzikka,l House, 
Androth, Island..; 

39. Yacoob, age 45 
S/o Sainddeen, Kunnashada House, 
Androth Island. 

Abdul Jabbar, age 38 
S/o.Sayeed Mo lharnmed, Kannichetta House, 
Androth. Island. 

Jam a 1, ~age ~41 
$ ~Q,sayeQ.d! Bukari, Bidurnkattu Bilutheth House, 

j, 
$u"baid-.4, agel, P, 
U  S 	uka~i Thacheri Biyyada, 

S~ji n'a:Bee' 	age 29 gurn 
0/oNallako .a, Lavanakkal House, y 
Androffi.l.sland. 

~h~ha~~ s Ae 
I  e Yum, age 28 

D/61 K , 	o h, Lavanakkal House, 

S-. 	an:' a e; -3. 2 "a 
S 

I 
Y— 

1~ 	

ahmath Villa, 
A 

M ~ai-nudd6eh- ~ ,P.T, age 33 
"Ch6dath House, 

 ..age 
LS- /o  Y o u s a f. 0,40clararn House, 
Androt,h,71st,Od, 



E 

Koy~ , age 36 
S/o Attakoya, Mathil House, 
Androth Jsland.' 

K. a i I 1j,  L
' 
 age 41 

S/o,MU'thu Koya, Palathup 
. 
ura House, 

Alidroth 1,sland. 

NO- . age-.3.6.`:-. 
6thi 	Lavanak-kal House, 

A 11 r6th I s.1 a nd,.' 

Sakariya '  age;:332 
S/o Muthukoya Bilutheth House, 
Andi:: mh Island. 

Salil '~~:g~ 37; 
S/6 6'1:1 k.o 	~A 	mada House 3'4 ~'f yna 

R'ahmat- h ;u114,. *':.39 
s  o i 	dq: 	U ' 	S , 	theth House, 
An:d1r6th Istall 

6 ka'11'1141'edt A§18m Naser, age 40 
S b. ~,S a S~6ed ~ M.6harnrned, Palliyet House, 

I -oti Ista' d.' i dl:  I 

$~Yoed'Mohamrned, age 42 
SA) ~Kasi!nji: AchadapuraUttu I-louse 
A ndl'ot' 

ii 
 I s a'n' d'. 

Ah\il~ riliu ~ s4i i; age 29 
S/b Pdoj<b: 	n ..p - ::Kq inashada House 

d I 4,0fli kiall 



fjobeebu R.ahiii 	age 28 
8/6 Say"ee .*d, : .  MiOpiliiiled, Kunnel House 

,ndtbil I s I a pd,.~ 

 ge: 33 
o' oyal <8 ~6kka~da House 

cl,lei - iya~j~,:oy4 -,.- a::ge'32 
S./o* Aboo Sallah, Perumpalli House 
And,j.-oth Island. 

MUjeeb Rehman, age 37 
S/o : Sayeed Buhari, Karakunnel House 
An,droth Island- 

Nbufel K, age 33 
S./p Nattaya Koya, Cheriyadam House 
An'&& 

- 
li. I S'I ~nd. 

a rna -  4ge 4 5 d i  
o 	aliinia.:'Karakkada House 

Anc~ noth Is1a'1:d 

Sh.a'nisu S~ h*nio'o's, age 34 
S/o - Cherly'ako."a.M., Pentanivilapura House y A. I 

-oth Isf lid. 
d 

11. 

m : o'lia in m 6"  di Albd'ul Naser, age 308 
M, 	6ttlathattu House S/6.1at6c 

A*q d i- b th! I§ A;;0' .0 

0 	 1'a, age 33 
S:/bl : :  ya,Nallal House 
Ah' 

lbra,thultah,'.4 ez'30 
b.':KUn i'8etliiPerumpalli I-louse 

A.nd: rothjs1'a.nd., 

lkiya:s ~' age 201 . 
S/6'sha1k 	T 	Pentambelipura House 
Aph d ro t li ,' I - s I di) d.:  

.' : '1:;'Paiidathu Lavenakkan House 
11 I'M i s an 

64 

65 

66 

6.7 

m 

69. 

70 

71. 



 
S./o ; Pool(da 	- mathil-i -House 
A n d I -  b t li'k I a,  n d.,: 

Mohail-ii-ned Heissan,: ~ag. :,37 
S/o.Save'ed Mo'hai-niii' ~e~' ;d -, - : ;~ chaiiiiiiada House 
An 0 roth.h.  land: 

Shaiiis~6de'6n :,'a"ge 32.%~.i:l 
S ~O:  M.tItfi: u: K-'6ya K., Nellai House 
Androth"Is !,~ iid. 

Mohammed N ~aseer, age 28 
S/P)MLi.hamnled, PentanivellIDI-11 -a House 
An. droth Isl'and. 

Raulath Beegum, age 29 C 
S/o .I'll anga koya, Arathupura House 
Aliciroth Island. 

F.a .thal -I'Lid .cleen.'
. 
 , age 38 S. 

/o Kid.ave.U.K., Makl(et House 
Aii dx o t li: ~ I s I a ii d.,  

RadirtiMp'necr, age 32 
S  'o. 	ul I< lader Moodampura House 

I.Oth I:s1 

Moham.iiied,Mbstafa, age 33 
S/Q Aha Ili, i :ii ~ d i ~ya, Jabalpura I-louse 
ki:idroth I s I a* I!'& 

61 	
'd] a I III, a s 	ge 47 

b 1~ . I ,  AV ! * 	mald(6t House 
i~ cli 

0 la M-M ed~ -.--Aboosalih, age 40 
Q:.Sa ~vpo! 	dhaii~iped, Bilutheth House - f :j 

1:1 !a ~1 d I - b ff s 

Kdiliii''s**(~ e't-l~.,i , ~":"- '8,,~cie 47 .S/ Y . I . a f, M-6 	-apurakatte House th~ i 

A  'di th' il .  -.0 Is a6d.: 

Hai`iisa I o y: `a' ~ '!;!a g c 4 2 
i,'i,:MaI&ett I-louse 

Androd-I I s'!,a: ; li:d 



m 

Z7 

Attafl<9,ya, age::. 491 : 
S/bYk6ob, A-liyathara House 
A  nd : ~ IIA I:' ro t s a h d. 

Kfi*al6et-,' , ::bge' 49.: 
S/~~-*S`~~6ed 	rikkatPVt-~ iyapura House 

d' 

	

d I 	Isla i - 

g*  Fklialq-6-11a ~ 5: a 	:34. 
S./o - ~ a' yee'~ ;Moba.mi .-ned', -.Palliye.tt  House 
Androth Island.,!' 

Basheer, age,55 
1jikheri Moo: sathara .. 	. 	. 	1 	.4 	~ . 
Androth Island., 

Mohammed Farook, age 33 
S/o Nallalcbya.;.  Q.L Thararnpalli Makket House 
And*.roth I s la n 

~A /~o 	
ii K6 

j,~ 

k; . ", a Moosakada House 
And.ro: fli k1and, 

3- 1: slaie . -m,. ~age 
'House 

Androfth :  1 18: 1-andi 

mo . 17T`amm*ea,!~.~ sim, age 33 
M-6harnmed P.C., Pathada House 

A I , id 

M aae 44 
a~lanakkal House 

N~o iamimii.e.;: jissain, age 41 
S/o-:-Say66d'-1 ~ !* -n',afl, Kandalath House 
A n d I -  6th tsl 4,  6 

. 

Sabir'Khan, a' 'e 33 9— 
,S/.Q -J~oy ~ ti~nl ~koya, "Thattampokkada House" 

o i h!  Islafid.. 

~: ,~8!6kari Podailikakkada House 

85 

R: me 

m 

m 

89 

m 

91 

93 

m 

M 



Akbar-C: 'age33" 
LS/j6: .'-Atta1(b. , '~ i K~~'.i! Edayald~al House ,y 

[sTan 

la~.' age ~ 

r Oa ,0 6 	P.. X6&hali House I 	
th is all d 

"d Mustha-fa;:;age 42 mohamme 
Edayakkal House 
Androth Island. 

Navas, age 25 
S/o 

I 
 ljussain ':3hahira Manzi] 

And roth Islalod.' 

Sha'navas, age-J-) 
ai -afdd'e:e M thil Ho-use a 

X~101 	th I'Sla 
. 
nj. 

F'Ias ~an' age 33 
S/o Seethi. M., Lavanakal House L 	.. 	:. 	~ ' 	. 	.. 	!'. .. 	I 	.: ~ 

Apdroth Island. 

a Mohamnied -BL sheer, age 42 
S/'o Y* 	House 
A!  h d ro t h. I s I an d.'. 

Sh .-A 	E 6"ff i'~ ge. 3 6 
:Kunnashada I-louse Na-j, 

I I s 8'n . d:., 

Za iii u 1; A l b i 'd age 2 6 
"I Itiat House S/o Kidavd-K., "a i 

Andi-oth Is'la6d. 

N/tuth .0 Ko'ya, age 39 
S/o 1<1unhi : S(eethi, Makkette 
A, lidro'tll lsl ~a; .11 

o iai-nme 	b M 
. 	

i: 'dl  ~Mukh 6el, age 30 
'A'i~jw~a. Xerak.k-ada House S/d 

 
~p Kbya ~`Kid~ve.M.P-, Pandathupura House 

0 



108.. §h-iliabudlicA, ~ 4ge 27 
~Pandathupura House 

A.11&6th lslanA ~, 
Zj. :  

 a ag e 	9 Uba":dull* 	2 
S/.o :S8tha.r ., , KannJpur4a House 

Androth Island. 

 Jalal, age 49! 

S/01  Yousa f P., Mood". 1 	pura 	ouse am' 	H 
Androth I.sia'nd.'! 

I 	11. Kidavu, age:55 
S/,o l ,l:iide6il , M., ,,B,iriyami -nada House 
And.roth.ls'landi-. 

112. Kidayu, age 5.9 
LS/0.1riab, Me'.kkat House 
A n dr oth.Island.: 

113. Moli-arnmed Salahudheen, age 26 
S/o KoyaT.'P., Kandeth,House 
And- oth Islan d. 

114. M o ha'i-fti' -n e 	'Shakeer, age 22 
S/6 Kdfihis `6,t 1~

1 
 Makket House 

Ahd,)-ofh isli 

115. Mok'amme'd , Althaf, age 24 
S 	J'a m a 1,' ~M~ hy 0 m p o kkad a H o u s e 
A . ndr'bth Island. - : 

116. Abdul Gafoor, age 28 
S/o NallakoyOT,, Bappathiyoda House 
And'Yoth Island. 

117. Mohani.med'Yathiya Khan, age 23 
S/o 	Mathil House V . 
Andi"Oif~ JSIL'Ilqd 

1 18. N 	KO'va A g''&' 39 
I  

S/  
. 
o.  , K : I i~d*e' ,~i- 5 	c 

A'ndr'6th'Isfan'd. 

119. Kunhilwya, age', .35 
S/dAhmed ~P ~ nnikarn I-louse 
A, ndro'th kla.nd.' 



z 0 

Zaifiul :Abid, ~~age 41 
S/&'Assai harN. 

. 
R K andalath House, 

Androth.1slah d" 

Mohai-nni. ed- -age 50. 
'S/:o'-.Abdul Khad6r,.Ka val Chetta House, 
Andrdthjsland'.. 

36 AbuN 	ge ~ 

S./o.:s;ii 'd iq'; u -e; 	u n n a s. .(ha' da''House, 
Androii~ I sl a ii d. 

Mohammed Ab'6o Salih, age 37 
S/o Musthafa,. Ammelam House, 
Alldrotli Is .land.. 

Ko~a, age -37- 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island- .'. 

Mohammed Rafeek C.P., age 38.* 
S/6 Sayeed, '  C,herikkal Puthiyapuram 
Ahdi-.*6th Island*:. ,  

Mp'liarqrnicd'R~f6ek, age 40 
,S/q::Ukka's ~ ~3iliutheth House, 
A I rot s. all 

Mukb., ce age '2 8 
S/OM~'aj 

:~ 
cedlj.." Perurnpalli House, 

And' * ~Oik Island.. 

.128. Rashc(&Khan:,. ~ge 33 
S/o KidavCA , ~ Biyyadachetta House, 
A  d~16th ­  f nd. , i .1 	is 'a 

.

'd'f hi- 129. 	 obk, age: 31 
House 

130.* 	1*~a'l-i'.i iii ,~,thul.1'~.-h .,!~,~ge 3 1* 
-na*' §/o'k8ya,mi.,_ C.R., Bappathiyoda House, 

131. 	 age 30 
S/6iN ~ Ilako.*la ~ Kennashada House, 
An,  &oth* I s I a 

iii.. 



Mohammed 1114-azal, age,3*8' 
S/0'' 	M. 	K.andalath House, 

s an c Andr:oth' 1 7 1 	1 

age 38 
8-/6- i 	Qya ~ 	 Makket House, 

5 7 
S ./b;;1<1.d ~vc, Poovadakkatfu House, 
Aiidroth Islancl. ~, 

1351. M .ohami-ned S.alc~!.ern, age 31 
S/o.1-lassaii KOn6i, Keyiybda House, 
Androth Island.* 

~a~e'47 Ko'y* anima, 
S/o. ,A,.bo.o Sajeh ~ Kavalch .etta House 
A . ndr.6th klan 

. (1, -: 

I-Wjdayathulla,,4ge 3~ 
6 k-i 8 a . r,ri m a ~: ka r- a chettA House, 

A' 	-o di:' I 's I a' n d"  i 

Abd'uA`A'z'ec! z­Khan, age 41 
S/oMpharn.h.jed, Birayammada House, 
Andi. -. oth, Island. 

~ge 32 
S/O ~ SJ ~6'6cqtio-:M.P. - Pazh :ayakamkattu House, 
A h&.0th I S* la' h d. 

i 	a. 	133 -  e, S 	1Y 	
rh fl' 	-hmelam House, Q` W;Jr 	I.q., 

A'~ d -P 	a n-d`, ~ :- 
;pl 

a ta wya 	1  5 Mflf 1' . . 	a e 0 
S /0 "A h ~ md'U: P - 0 Math ..arapura House, 
n rod 	la,  h d ,.: 

43, to 	
AA I iyathai ra:House 

And.j`oth Isjaild,,, 

	

U. M~, 	a e 28 M 8%* -11 	j 6 	s~ i 
~~ : 	; I 	! !A i l ,: 	 i.-11-1:1- ~ -.!. 

e JI 	Aibrn: lam House, 
n ,.kn  c ro 	s 

k; 

136. 

137 

138. 

139 

 

 

 

143 



d  Sayee jsmai], ~a~ge:58:. 
S/O -A~ dqdl R.p"puldamkakkada House, 
N6 

mj,at'N.i  kk a'n a ge  
y~ ' a: rnipl,  Arnib"e'la m' House, 

	

I 	d ; A 1&0 1. s a I 

-146. MOA 
- ammed Iqbal, age,.3.8 

S/oNallakoya,,Plerunii all* House, p y 
Androth Island. 

Pookunni, age 56 
S/O Yousaf 1-1 `i; Bappath iyoda House, 

	

1
~ 	. 	. 	. 	.... 	. I  A 'd~ ' 	

. 
0~ n oth Isla 

o .h.a"hi i`-~ 6~d, ;  1,3''d. h e e r',: a g e 3 8 
A `  Mavai-np'okkada House, 

Aiidi-6th I S: 18'' h d. 

C.  hc~'riy-akoya', age 3 6 
S/O .K, unnikoyo P., Thacheri House, 
Androth isla~ n'&,'~ 

N asmlludh'een K.Sy., age 28 

	

J* 	
. 	. 	.. 	.: 	~ 	!, 	I 	. 	. 	. 

S/O-A ~ Ciul :  Khder T., Karachetta Sarornrnapura House, 
Mdr(iffi Isl ~l d. : ; a! 

A bdi-O 1. 6 b6m j ~~ ,age 41 
l ~~ 'ij M.',,kunchal i House, S /6 

A i d i o fl 18':  cq~ ; h` 

LiYa.~Pf*ahitaii, ~~ e. 31 
8/o:Kuiiniko :8:, M.P., Chekurnmada House, 
A nj d 'roth Islafi.4. 

K: :u 11"ll ~1 b 1" ag le 4 6 
YoKalcle P ~J-.urnpalli House, 

n' dr o h 

	

A 	t 

ftflilli lli~bil ~ge ,:52 
0- ::I~!6,.yai~ .''i!,nal< :o'y 4a',' .-Kol-ik .kattu Naduvilkam House, T  

M ., fh 

y i~ ;!nde 2-5 --  'u) 

	

D. 	Flal. : `s'a ~* Ie,~b'..~ * 	liyath ra House, qy,a, 	a 
Andr.0th Isda"ii'd. 



 
P o''As s a 11 0 	1. 1 ~.~ I ~,;a 	hqpal House, 

And;i-'66j*9­1:ajj' 

 Sadalckkh'~ 'ifl:~~ .age j  :i 	~:.— 	-.: 	-1 	' 	;.- 
S/ 	u 	ari Vi K" Ch-6t-`ia'p':*bkade House, 
A*hdl"6ih*- ls*tet ~ d.:. ;  

 lhsheb'l ~ ; 	"40 g 

S/9 Sayeed'IC,"' 1~ un;~- 'as"13-ada House, 
Androth Island. 1 :  

 Moba'rnmed 	age -25 
S/O,'Sayeed.:~4ohal-nr ned, Karakunnel House, 

-oth] 	I 	nd- ~\ndi 	s a 

160.. Sj ~raj . , age 47 
S /o IK I d a v c: K'.., Kunnumpura House, 
Androth Island, 

 Moha.nil-ned Rafi, age 31 
S/o, PlAniza K oya', K., Pathummapura House, 
Ahdr6fh Island. 

 

	

Z  ii ii1i 	d' 	26 

	

ON. 	 House, J~,'*'J.C..C.'Palli.yat 
JI. . dmth 	..land. 

 bd` I: Ja bbar. a P-6 3 5 
S/61 .Kuilpi.' ~$&~thi:, Makkett House, 
A n di-oill I S**  I'a li d. 

 5*ajc.cd. Mohal.11nied, age 54 
S/o, Kidav 	P.6ov ~dakkattu House, 
A 	d'i -6il): I s'l a ll d'. 

 A.ttabi - j '~,'aigc' 557 i: 
-~164 ~ 61 	Thachei -i House, 

Anfti'Oti- 	.8)1: ~ 

 13'al 	~ dg'
61. 

1: 	y 
. 
a-P., Thacheri House, 

And o.th I 	a 11 

 Yak*66b, agq;40, , '  
S/.o.1' ida\/6 ~.K ~,Wfiimelarn House, 
Andro, th Isla*nd;. 



T~ 

0 Moliammedlafee, age 42 
S/o 1,,oyai.il:ili'81~ .6yal:-Mayai-npokkada House, 
Androth Islan'd'. 

(oya: a * 47. MUll,al ­ * 	ge 
S/o-Ma~ eed K ~.., Lavahakkal House, 
A n d !-b t h I.,,sl  a d.' ~ 

pookul 
, 	

~

0. 

4:6 
/o KidaVOP., Arnin ~e'-laf-n:  House, 

Andro'di Island. 

Mo hammed 1',,a' s1m, age 46 
S/o Yousa~, Wppathiyoda House, 
Androth Island. 

K/adec.l.a, age:5,1 
D/o Kidave K ., Thacheri I-louse, 
Andl- oth Island. 

Mullabi 	54 
D/o.'Kida'V ~ 13,. ~, P:Alathupura House, 
A.  nd! -o'fh :l*§.1Ahd `  

Man' xo6l- A)J ~ /~yeed P.R., age 25 

	

0 	
Pur~thikkatt Puthiyapuram, 

An 	ih I s:1 a 11: d 

A Iii Akba l-  K ~aje 25 
S/.o.P1P- i. Yak: o, .ya, Kannathimada, 
A n.  d roi h! J . S' :[~ il:d.? .  

1\46h:a6imed ~'a*,I'Cem, age'33 
S/o.,S.hail 	ij! KUnhali House, 

~

* - - 	
.; ~ : , , .. 9 y 1 1. 

A-6d i-o t H 1 sTa:  q:: ci;' 

(By Adv ~oQ'atQ'i - QU! I' B I G a n g e § h) 

: 0 1 
V  -sus el 

.11 c' Ad m i n I sti-Mo 1~: 
Adiiiinistratibn o.fthe UT of Lakshadweep .:, 	. 	. 	, 	: 	ti ~ 
Ka,.varmlii ;  6.8: 2:5.5.5 

D~I~ai~imen;t o:,.i!A, ~riculture 
01'.011.1d !<ska! :d*e&p, K ~varathi 682 555 

b 
.. 

- Iiu Director 

h Xa s t 

169 

170 

Applicants 



Ad M1 	fih:e UT of Lakshadweep 
NTI ~O 8 2 .56:5 

4. 
A,-n"',',d.i' -o 	IM61-60 

. r 
.1 
 e sent6d by its 

ri~- t"i b.-Ph 

(By Advocate: Mr.S.Radhakris'hnan) 

17. OA 302/2013 

I 	jaffer, age 3 .5 
S/p Bab.Uj,an Papnethechetta House 

I ti .i I s. I,a 

F , :3,3  ~y~; :age '  
5 fa' 	n House $16K d 	ndai I 

. and 

Abdblla,  1(6ya, ~~ge 50 
-At.tdko~ei,:Mahka House 

A hi.i n i* I s:1 and;. 

Naflal~o~~ ,. age 40 
-n House S./o Abddll.a-..1<oya, Puthoya Kanniyai 

i n i I's I 

6d,'age 47 
"d,,.Koinbam House S/&~ M. 	;~iilme 

A In s a I 

FJ 
G  6. 1  

S  'I.  idav `.' ~*,otiechetta House . /io!  
A mi h i s I a 

J ab b'ar 'P.,C,.age 3 6 
CheriY'~a K6ya, Purakkachetta House 

AMIni Is] 
* 
and. 

YQ".u'S.a 	*3 6 
$/.0, ilC"6d'&.i-'; ,, B!eliy:~~ liadachatta House 

t . 1 : 	9'. im 
a. Mamp a),  e 	~il ov 	-n House S/Q 	 i 	urai 

A j' ­nmi - .j:s"'1and. ,.: ,,1 

(By Ad'Vocate: 	B.Ganaesh) 

ON 

Respondents 

Applicants 



Vel-SLIS 

Th e A d mi n i s t rato r 
Admmistratioh.6f- th'e :U T of Lakshadweep 

.+','avara.thj- 68.2..*5':5a,*..:- ';~:~::?,; ~"~: 

 

b.,  p:a ii nie fi t. 0:  P ain c'h a y-  at s 
A 

I 
 dn:-iini ~ trati - 	I : UT. f Lakshadweep on of-t ie 	0 

1,<~ Efvaiathi-68,215.55. 

bistrict Pa*nchayat 

Amini represented by its 
Executive i0fficer. 

V 	(D.weep) Panchayat 
Am.ml Island i-epresented by its 
I 

. 
---'Xecu*tive Officer. 	 Respondents 

(By Adv,oc ~i. te,: ';Mr.S.I~adhaki- lsiliiaii./M/s Sheriff Associates) 

18. OA S63/2'0 13 

Ab'oobail<6r. PI, a 
~~ 	- 	:. 	: 	~ 	: 	;ge 41 

House 
Kavarathi I*sla'il*d,. 

N/I u's i 11 aTa 8 	age 45 
S/o Sa~ 

. 
~ee d, ~Ra~ dkada House 

I av V a t "i 

h 'a' fV , 	age 34  
1anI;7,a S , /61 ~1-. 	 alika' . House N - M 

A Gd u 	age 43 
S/6* hbriynk6ya: K :., Aynipura House 

5.. 	~ ac, 00b K.P.:I  age-41 
~- /o'..K,idave U..,J,;.,~ Kuttipapepura House 
I~av*a~ rathi I'S I a 11 d'. 

6. 

	

	AIJKO'Y ~~! K:,, : agd 31. 
S/ojlagji~.R,,~' .6l,iy.ain House 
KaVa"ra- thj.: tsdain 



Mujeeb Rellmail.:UP., age 34 
S/o..Alikoyg- ..K., Udia pipokakad.a House 

is, an. 

Thali"' 11 :~` 	4t' 
A 4 ~ ,O ~Vu l!! :,;h, 	~faTlouse 

KaNla
t . 4 k  ral i:.; s a 

f\4ujc6b 	 3 TO 9 
Sp /o] ha6gakoyai, Bi ~e~j(al 'House 
Ka.varathi Island. 

SaJitha P., age 3.2. 
D/o All Arad.a .m, Poovino .da House 
KaYarathi fsland. 

Basheer:P] a`g' 
0~

144 
'oil 

., 
Puthiyalliani House : : I 'd' sl ~ 

Abdut - R'aF6.0k' K. age 44 
d S/o, Ahmed Kattimma a, Kadapurathaba House 

1~ a v'a r*-a'thi1s'laj1d;* '. 

. 
aleem A. 1-1 . 'a 	34 g.. 

S/.o,Mohaj-n'q1 :ed':fC.P.' Atharnpapepura House 
KaVal'athl Island. 

N/16h4iii-mod Vfd' ~,~aih P.A., age 29 
K.R., Puthiya Alikoih 1-fouse 

Sliajbh'-~~::T!1~~ iag 	5 
,--,,..-.iFh0'finikad House 

12 

13 

IS,  

15 

00 

17 

W 



0 1 .71 ftjjiz~aih, : ~a~66~2 

.S/0 U§iii,anthijl; Aynepura 

 Muj 

vabivoda 
Kavnath'i- Isla fid. 

Manddan K.P. ) :age 3Q 
S/o Abdulla A, Kuttit~pepura 
Agattl Island. 

I-11dayathu.11a SAM., age 36 
S/o Hanizath Bl :k., Subalda Manzil 
Kav ~'irat hi Isla6d. 

~ :1'1 s 'a I' 	P.' 	io!  :3 1 "ag. 
S/o.Ch 	K.P., Pakichipura ~ r!yq .  ~ 9ya 

v a ra t h i. 1 ,S] a h"d. 

SLI11111an KT,*age 38 
S ./o Kidave U.P.., Kuttipai ppepura 
lKa v a i -a t h i * I s* I'an''d. 

'Y' : c 6b - CAj': ag 40. a Q 	: 	. , .., 	e 

S'/ 	~f 	

.Puleenakeel House 
1~ 	'is nd. 

N*1' 	yp: ~ , 	age lZaill-c1c. d 	P : 	34 - 
'ia mKochipura House ~/d -Za-kh-j 

v  
S% ~a Celli 	39 
S ~o, 	V& loda House 
kaivarathi 1s1.'Aiid!l 

AtLakoya B ~', ago 41 
$~Q Ab6'obkk6*i'.!M.1, Blrekal House 

a v a ra"t 1) 1 fslalid'.. 

N~uW-61kV.', : ~~;ke 36 
S/b-K~ 91i 1MA!Q- !-l':P.`affiv6edu House 

a 	lAs ah 
M,  oil  III  

ITI(~:q~ 	Ya*] ~.K.K., age 31 
House 

a Va 1 	1 :  FS 'a 11. 

T 



34. 

35 

36. 

37 

38 

-39 

im 

41. 

I!T 

;:i. q, p. 	": j i  

Ye JU i  9. 
p  d House apa a 

K,  a vard i F s afidi. 

P-.; ..age ",38 
Rallich-4in Pulipinnakad House 0 ya, 

16 v a ra t I, I lslaljd ~. 

Po6k6y ~a,,A:) ~ R.- , ,,a e 91, 
S/Adbtuj 	 'a House an 
K i Ita IT I'S I 

,S/o, Muhaihiil' d ~ &,-'Kutfithayapura House 

J 
S 
u  I  a I man 

M. ; 
!,ag 

I 
 e 37. 

S/o Harnzath M-,,',~ MaidalI oda House 
hi N Ila Od' k.a v'"a ra, t7,  

Kaja Fiuss ~'illi Ci," ~~ge 3T 
,s/.o Af a;!plp~ :j'e,&.Kh&! T.'.P,, Chungam House 

~h TX. age 38 
S /6 1 -.T'h Fr'i h kad. Iq 
K, a'-Va rai h I' I S-1a ,11 d 

N~ohàiiimcd Sha`fi -  K.P., age 32 
S./o, S, ~a.~,  e..d, I? b o A:,, Kakachiyapura House 
1~ avarathi 

M oll'a r~ ill e;dlj~~ !fi, 'B. age 33 
,S/6:Att.A,16 dla ,~6 	Beeranthoda House 

l..'s alidt 

eI,Hous.e 

Thekila Main 
C  

a 	a~**, ` r~~ 	
!w. 

42. 	1 . \ , 46 1̀1 ~ ,Illlned Ra~ fe.,e:k,  age. 37 
I 	hiyapura House 01"arac 



0 

46, 	Sharaludheen, age 24 
S/o 

I 
 -Ali A,,  Pooyinoda House 

Kavarathl Islan 
, 
d: 

(By Advocate: Mr'AC'113.Gangesh) 

Versus 

11 
e .!A*dbiims*trAtor 

i'06 ,  ofthe UT of Lakshadweep Admi'M'st'rat, n 
5 - '55~ 

b~ p4rimeht:'6'f Agriculture 
Laksha~ dWeep 

) 	 .55 -epresented by 82 1 	.5 1 
,.Its 	Ircclol'-' 

re c to 1` .0 , J':P 1 a 1 1 chayats '  
...U.N11chayats 

of the UT of Lakshadweep, 
6.82.,  5 5.5 th;  i 

- 

D1s't1' ''t-;P: a'-" ha /at-. 
S. ted by its 
c ';I: _'x e C.  U fi 	)-ff, 

Nil;  l'l *a'ge (D.\,~,61'c 	Panchayat 
!th! i Kay.al'a 	Islah&represented by its 

(13 y A dv o C' a ti  c 	I" f~ a d ha k r I s h n a n) 

19. 	QYk 3.1. 12 0 4 

"'S'a' 	ee:  tta I-louse 'I) 	C 

Applicants 

Respondents 



 n: 	33 
e  1 ch da House iya a 

 go i 3 & 
Slb Kh" 	-nano l at 	House 

lY h 	and A 	s f 

 P.:].Siraj, age :. ~ -] 
S/o Abusaia, Putjiyaillam .House 

ISI'and. 

 KX.Razak, a' e. 27 9 
S/o'Khade ~10:ya,. Kunni atamkakkada House I 	I. 	.. 	1 1 	, 	.9 	. 	.. 	I 	... 	Y. 
A m i;ii I "Isla' h d. 

 R-Ashraf ag e- ,37 
S/4Ah:am'e' 	-)afl ~arn. H Ouse 

Ili lin I 	1s1a,hd-,.' 

 K.C...Mo6sd, age 44 
S/O.Attal(48 * ,~ Keelachery House 
A fil i'll i 	I s I *an d.; 

 
K 'a' 8 11' !'1 k o'y "a 	age 42 

S/O..Ch&rivakoya Balapp House 

 C" 	oy4, age 41 .!t:: I : 	V'Y a 	 -iouse af sa: ~b 	Chnnithabelli I 

a 116' e.  i-n."' M,; a 	e 	3 .
3 

S/6..:-Abd6l!1iak6ya, Madarn House 
Aillini lsland.' ~ 

11. P 0*01(unhi 
S./Q: 	Noormahal House 
Anum fs~ laild: 

d  
(By A ~Npqa 	&41-  K-L B -Ciang .esh). 

Versus 

Aditinisq'Ati6i) 	UT of Lakshadweep n 	-of-  the 
a 	l i-  6 2'5 	5.: 8 	.5 

Applicants 



ia ? 
Yats. 

.:Aciiiiii~!isti, ~ f,i:,6'.6.,!of,th'e. UT.' .of Lakshadweep, 
Ki- avarath,  i--:6 8 1'5 ~5. ~ : 

Director OfFdO'cation 

Administr~tidn!: of the UT.: ~ of Lakshadweep 
D , av ra~ffii 5 

Village.(Dweep). Panchayat 
Aiiiii'i:I . I ,slalld.i -epreseiited by its 
F' 'uuti've- !Officer.' 	 Respondents 

(By AdVocat&: Mr.S.Aadhakri.shnan) 

20. 	Cl, . A NOJI'25/2013 

imed Abdul Razak 
S

./o. O.K. N ~ 11.a.Koya 
Attaladal-louse, 
~Nll :~ rottj'sl: aqo... 

Moosa; 

S and... 

izatoya.; 
S/O. 	d' 	ta er 
L:3. i r i,y 

. 
a'bimi',~.,da ~ 1`16,use 

An'd ~r6tt lsl ~nd ­ 	 Applicants 

(By Advocate IM i:- . k..13 :.- Gangesh) 

ve:l*sus 

'1 7 lic A'd'mi iistl4atbr 
A -ciiii;iiiisti - a: tloii!of..,tlie Union Territory 

-athi — 682 555. 61'lAo"li ~ C WeeJ Kavai 

2. 	Th e','D-  I`fe' c t dr ~i (S'dry i c e S) 
e Union Territory al i 0 ill o' 111 Ad ninist,r 

Aks Aad\V'e.;q'p' - .(Secretariat), 
.1~1' Vcil-~'tti ~'-682!,555. 

Departme o in i viornment of Forests 
n1bri 'Fe'ri 

' 
ltdry-'Of Lakshadweep, 

K'a V a ra th 1 '7-:6:8 .5 5 5. 	 Respondents 



 

 

Johangeer AR, age 32, 
S/o 1--lalteed,Alialiura 
!.""awlrath I S I a I*ld. 

i: 	A 
$haj'~ Ji~:n 1 -3., , ;age 3.5 

~ vc, f3a.day.i 
val*.a ~*Ilj s a-I'l d.,  

B y A d 	-a'; 	1'. R Gl angesh) 

Versus 

J"Ii'.e A minisit'i"ator 
-Ad m i - n i s t ra t i b 11 *  6 f th e UT of Lakshadweep 

vara th 6 8*2 :5 .5 5. 

2. 	Dl,i'ec:t:oi -  of.1 aoc-hayats 
epar.1ment Q,..-Pmc~ havats 'I 

'hIstrati(On Nhe UT of Lakshadweep, 
P t 1 

Qj 
 a ~'7i ' 	I 

-1') : 	t iiiet li of :S 1611ce & Technol t 	c 	 ogy 
iiO: 'h.::l brri-t -6i-y:of Lakshadweep 
a v i.  a t 	8 9.215 51 5 

rcpresi~mc'd b.y. its Direc.tor 

N! I I I~age* 	Panch'ayat 
representedby its 

I -~' :x 6.c'L'ft i'v b: 0 I :rlc: ,c 

,(By Ad'%/()C',at6.:, ~-~it- .S:.I~.,'adliaki - ishiian) 

Applicants 

Respondents 



Yk 3  2  7  2  0 13 

I 	1~:~ r6ok ~ g ; e 
I ; 0 

I I 	d, PPI~qa (a S 	Li 11 li 'i 1W, 
a 

~ !:age: 2. 

Applicants 

(By Advocate: Mr.ICB.'Ganges. h) 

Versus 

The Administrator 
A011-tinistra.tion of the UT of Lakshadweep 
Kawirathi-682 555. 

i - ector bf i l:mlc 
OCID'a I"til) e lit; 

~
p f. ,F'a n c 11 a y a t s 

Act hl I'llil S t Fatli '01 ' 11" 617.the.UT of Lakshadweep, 
1<. ,,iva 	*5 5 5. 

Pepa rull ell t Of J:,.livironinent. & Forests 
Unio n 

­ r, 
 Fer'l -l*-y of Laks'll adweep 

Kavarathl_:685 1 555 

4. 	V,111age (D.\.v.e.q.p)  Panchayat 
Kavaralhij'slaild i -epresented by its 
F.,  xc`.c tit i vc-011 -1 cer. 

(By Ac 
. 

OW X 

Sal rLl d : l . 	3 4 a, 	age. 
S/o -

,pp. Chendipura, 

a  I L I IdallIC 	P.P., age 39 
S, to A;l: t, a,i. 	J-_,) 6kat­a Chepura I-louse, 

a t Il l".:,  

age 35 
Kai-U'tI101a Lia House, p 

1*.'8 t Ir 

age 4'l b 
. "/o .1, 	

e 	-louse, la-m 113 	P,~ I I a 61 1 

Respondents 

0 



45 

!a -~t 11 i a v. J 

e 
-n House, "I. 	P. 	dai 8! . N  

(By. A 	1v1*-r., -K, -,'..!,~R., G*ein e9h) 9 

Versus 

The: Adrilib* Istrat"Or 

Ad.Miriistrat 1 
0 
 n Of the UT of Lakshadweep ,  

Kavarathi-682 .555. 

blrecfor of I I chayats 
epart.ment.ofPanchayats .,:.. 	: 	I 	].': 	!,: 	i . 	.... 	. 

Mirnimstrati. n; 6f the UT of Lakshadweep, 
;K, avi 

! 
I 
 . 
dt h-i 1 6 8 2: 5, 5. 

I -. f Ed dew i o n 
Pire.ct orate' (oftdocatio .n, 
A  '  d I 
	. ; 	.. 	

; 	' 	- rni,m%straition:~ of the Union Territory 
Of La-l.(sha'dWe:e ; .Kavarathi-682 555 

Y I I la g~ : (1-.).w eP P 	hayat anc 
is'ladd :reoresented by its 

Ex'CC,L* t 	b-fl-Ic-b 1'. 

(By Aci"N"*'O**cA't'e'!' ,N4t.S..R~ 'clhal,,i- lsliiiaii) 

V 	.13 O-A; 
	

.2.'!0, 

N aoe 38, Th afii~f' 8 ~-Bb'& fAq 
766~&d 	adeena Manzil. Kiltan. 

I'VISOVI, 	,:.wisting Centre Kiltan 1) 	;b 	cha  .. y4t,,Kiltan. siikt :Pap:  

Shali ~d liarn6~d?.K., age 50, 
S/o,:Sayed'Kd -': J-) ~S~ Thottathakkara 
Sf61-e-:K-&6p6F1iCuffi cl*e*1 . 1< 
COI.I.  - 1wIST1, 11 1; 	t 	Ki I tan 

I"Tet'p-C-1 Ile. 

d T 1,~ 	a.,  ~1`e:.& 	lie 	:age 
i a 16ya, 

ffi,'J, 	lt~n d ,  I 

5. 

2 

3 

4 

24. 

Applicants 

Respondents 

Distr:'i~:ct:,  
yl. ing Centre Kiltan 

Y Applicants 



3. 	-The Chief:Executive Officer 
Pan c*'ha yat.Unit 

Kilt~ n, Un 
' 
ion 're'rritory 

ofl-aksliadwee.p-682 55,7 

(By Ady "cate: Mr...~ .Radhakrlsi hnan) 

25. 0AAA1/1013 

N,.u.ss.ajp 	age -34 
oh ~mrnad:km. ~y e.d M; 

Ka'ttiy"qfijc'hat6 (17160se), Agatti Island 
p. 

Woi-ki'hg - as. ca ~qal labourer in the Department of 
Sci&nc.&-&,Techn6logy, Agatti, Lakshadweep. 

 
S/o"S .a 	d-B a 	ai yee uh: q H 
1)6kl~athab a d! a1.*(':F166se),, Agatti Island 

	

o:f,  L 	P.. 
..or ~m 	 in the Department of :L 4 : 

1S,*&i'&­~.'n'­q'e­ "'! J.-KIMology- Agatti, Lakshadweep. 

3 9 
W. aln;z ~'.i 

habi, 16HP6us6 Chetlat Island 
ff: , k""h" i 

~A 	 1 ~ 

	

orfull 	 bo ­  rer in the Department of 
,science kTq,,c,:hn'ol6gy, ,:Agatti, Lakshadweep. 

N i"" I B :i?kath~~ ;K age 27 az na a 
oy -a  ,S/6"S ~6di16 -  .. "A. 

Chetlat Island 
~ .&f.LlkSb ad N~ib6,  

	

'E 	I': 
W ,  ii  ­ ': 	I I b"': r6r,.in the Department of ~xasqal a ou 

no i ~ g S i-e,,,n­*c:'6'L'&:T e"C 	16 

Respondents 
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Applicants 'h As ~'kweep- 

~ akose, Sr.,& Ms.Daisy I-Daniel) b cia :J- (B y Ad'v 

-sus #1 7 

U  b Lb!kshad` w ep avara T 	 thi-682 555. 

Chairperson 
Vill 

. 
'age (Dw&o p) Pancha, 

; 
yat, Agatti-682 557. 

Chairperson 

Yil -],agQ (Dwee 	ath, Chetlat Island-682 554. p) Pancha.y 

The JU1ni01--1.,SCientific Officer 

i n Do pai 	c:  e ce & . Technology 

ChetNt-682 -  5 54:.' 	1  

unl' 	n i The J, .." ',or., qie 	fic—  Officer 
& Technology paTti-nent 	n 

Agatti-692. -  55:7,.. 

Pire'et.or of' Panchayath 

Departmen.t 0'FPanchayath 

Kavarathi,-682 555. 

M r", ~Aadh k* ishnan for RI,4,5 & 6) (By A 	 a r 

26. 	t.)IN34 3310 13' 
9j J k 	I 

IS P 118 rr I S 
01:'X- 6`y~ k:p n1i 

I h~ k s a& 

 
~ I:o*.Say,~~ d Buba.1*1 ' . 

A11)"A h~~-i4d` 

S/0 Kuhl`mkoya 
t~ "a h,  

r ~ r (13 Ad~ .':V- ,- 	tb! M- i ~ 1 . P 	.-Ha i y 

Versus 

Respondents 

Applicants 



I 	A'd m i nis t'rat ,  
y!'oU..:L a*kshadweep 

Directbr.-O.1 I anclags. - 
' o  il'oll T 	

'41 

	

'Cfrito ~y;~ f 	
~

shadweep 
Kavaratti 

SUb Dlvlsiol~ al 0 frl ;.&e 

Kiltan Island Uuon Ter) ~,itdr y of Lakshadweep 
ta n.. 

4. 	D.,11-ectol" 
sq.[- V. Iccs, 
0 -1 ,  (~ .f lAk!"sha&veep', Kavaratti. 	 Respondents 

I a lhakrlshnan) (By Advoca'te: NIJ r 8 	c 

27. 	OA : 344/2013 

1~ cassim A .  
S)o.'Att ~ikoVa 1 1 411  
Allyathara, Hous. c: Andrott 

R-dalLiddin N 

ni 
. 
mada House, Andrott 

N/16hallimod] -lassan C.E 
S/O'K lnhil~o SVP ya 

F'1day ,,jk.kaL . J4ouse, Andrott 

Mohammed J. ~a:fcek C.K 

S/o, :Kc?ya.K'.*C 
C y 'heri 	Kakkanal House, Andrott 

N/lo 
I 
 ha'mmed.-K Ia'n laluddin M.K 

Slo-Sh1habu.d.din Po -910ya ,rhangal : t .: 	: : .:.. ! '_m ~ . 	:' 	.. 
MU6,16k ~Ak ~i .da Im-louse, Andrott 

M...J 	&B~~hc C. 
S /0 1 ,  o 0 kbo, 

-ott d a' 
'. 
a' k <:a, .l;l fi (Alse,: Andi 

N661-61 Fla~ :Ss~ n 
S/o.Nall*q ~jqk y~ -U.K 

Andrott 



 
a gal IJ/d.it~ie S-hAffi it. in T; i n 

a a­b Ahidrott. t  

an (By Ad. . vdc-~ t& :-'M 	G. gdsh)' 

Vell"SUS 

Adniihfstiiat 
A a n1a ini5ti 'aobil.:bf the'Orlion Territory 
o f 	Kavarafti — 682 555 

.2. 	Director of 1, ) .~~chayats 
Department o1 -'j)a .nchayats 
'AdmInIstI,qtIòn;* I f tile Union Territory 
of Lak shad vve:6.p:, Kavaratti — 682 555 

t of Electricity j).CPartnPen 
jj jj1oIj  'I'c 6pry; of Lakshadweep 
Kavarathl—,  682,  555 

Pancha~.yat 4. 	
, 
V 

 , 
iiIag 	ff'4* . 	.. 

si ~Od*iwresent&d by its 
0.. 'c6d'— 682--:552. f~,Xocutive: 

`hnan (By 1Ad,\/.6c ~tz:. M:i ~ S:RaWhakris 

28. 	OA:34  5/~O  17 

Nyshomnia di: 
D/o Harns,~ , I I:a c he"tt a House, Agathi 

l3eefathu"hii ~ tt"' V ­ ~ 

d House, Agathi Puthanvee 

t,,i s 'an;; 13,,pnakad House, Agathi 

m t,~  
:M'I -  kada House, Agathi .

~Atta WYa j~4"Y  a (A 

Ab,d*6 ~f.:ShUk&6P:. ,:' 
usff 

A. gathi 

 
Jo.A )bkk&.Koya VX 'bo( 

N akk*ashtk ~~ k:,;ida I-louse; Agathi 

Kai 
. 
i Q , P  

. 

Applicants 

Respondents 
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0 

S/O.Kiclave 
1~11 .jinnlkathiy'apOa HOLlse, Agathi 

SlImAlkath ~ . I i; 
S/o..0 iii ni c r: B 

Agathi 

S a'V*6 d-  N/I o a i i m e 
Oya , (51 

'Pat( ".I  O..use . , 

N,  a.  s e 0 p 
S/0-NUIlialif K* 

:

VaAlikla.1 --tous.e, Agathi 

Ab.00ba'cker N.M 
S/O.A bduj'Rahman F 

a 	 ath* ayil, A.  g 	i 

15.. 
SVb ~ Ch*o~ '11V~ : ~ Kbya C'.P 

I I' 	: A )-athi 9 
0  

 
A NohanwiM Koya 
Q  

K . ak k cla,  Houk, Apthl, 

Azhal-  C 
',S/.o,.M,ohan .imq.d Koya I-T 
Ch ~llla',kkad. Hol-Ise,.Agathi 

0-066~ ckbi-  K. 

Agathi 

s 
adl,  H~ i i K 



twos, 0 

 

 

23 

24 

25 

26 

27. 

28 

29 

N,.i Fe e s a N/I - Kw  
D/o.AbClLIlla Koya K , 
Moothanikakkada Hbus ~ , Agathi 

Y.,  P 
S/*o..I,,'.unh ik 
fj dmo'&il-fotise, Apthil oii 

6yc a .s 	a' 
S/o..Abbobkker'l Koya 

a  III III I y p c. a Puthiya Illam, Agathi 

Abo:­Obackel-  U AD;.. 
S/o Ali Moha-hin'hed 

ath od a,l-t,.*6LI s'e,, A gatil I 

ieq
. 
 n,  v 

~6:1' Aga t 11 ,  

lo.us ~~ ! A th B ga i 

1-4kh. L1.11IN 

mal-riy ~m SOV'J""od.a.  .1-louse, Agathi 

.],~ I I f 

Agathi 

I ~A 

R.'k 
Agathi 

31. 	Sa r, 

House, Agathi 

-30. 

.e'--  



0 

	

5. 	Nascei-T. p 

.1 heldw 1) iffiiya Mani, Aoathi 

0 ba 1 cl 

U1111 .11111crodachetta House, Agathi 

'h 	d * ICT ~Yccl Wha I e 

I a 11 t 
I. 
 hithi 6 d ~ Flo 'use, Agathl 

I 	'd -,qi House, Agathi 

	

-)g. 	Abc[L'I'lla'11 , ~:. 
S.:/o.- 	t I, a k alla 

House, Anthi 

 
D/o-.'.AJ)dLI,l k-.Ci. dci*o.ya P.c 

Kithiyalll ~ ill, Agathi 

 
'Aid CB.: 

li**]J ~fiild4~ )466k ~ Ag thi a 

 
/0 Say(~d'-Ali -111:: 

13" 	 a' I louse, Agathi 

[ .)/o*.:[j III III ey:. 
I h' 

' I 
t:  11i 	d,,'i; 11 "1611 s c,. A p t h I 
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M_ 

Sayod ' ! 'b' 	R-ahman 

 

45. 

m 

 

MVA 

MHO. 

w 

50 

RK 

(By A 

2 

Showkathqdi 
S/o:.I.a*tb Attakoya 
Salhiniy.66 1-iouse,-Agathi 

MS ~a'M'.Udh- c'e"n:. V. K 
S/.O' I-J'aniz 	K '(L at* 
.V,'~da'k 'Kcqla ~ 'j;l-Ia1 ­n, Agathi 

Ch'" K; ~ ` A'K .i erl"Ya Oya 

a a 	use A 	̀h~6 d Ho 
A th .ga 

I 	"d'Ali C.P 
,~~.o.K4sffii'Kbya A 
~,'h4 ~hdla* 	I-louse., Agathi 

SaYedVo .jafbmed K 1 	. 	. :T  S '/ ' 	Y.-I.. 	1. 11 
0- ousa A" 

Agathi. 0 am'House,- 

)'-.'!K..001angesh) 

j  
Versus 

r 
S 1- ati:ohl:

. ; 
o.f the Union Territory J 

6 	h a'd' W *& :~ Kavaratti — 682 555 

_n n g~ iculture 
4j. 	

T* 	'of l,akshadweep, Kavarathi :!jjbq:. qrntoify~ ,._ 
pfeselltq( 	-~ -Director — 682 555 

'h a~ ats 
'!L. OT,  Ywby--t ~~ V.,'P,1:1.6'~`dhayats 

'tl~e U di . n ini a avh, 	nion Territory 
.0 - a ", W-00P. i.kavaratti 682 555 

Applicants 



4, 	Yjflage: 
~~̀ re: s;: e n't dd 0:1 	by its 

'i .:! - X 	t; CO 

	

	 Respondents 

'irlla s'h n (By Ad 
: 

J , 
29. 	A-J-46-/2'01`3;-;':: 

Urnme 
. 
i  

. 
Farook:.Shafi 

S/o.A boosala 
Malikakal House, Aynin :ii 

P.A Sa 
. 
yedah"-" 

S/6.flarnzakp"ya:  
~U'fhiya Ash ~y;b: "da' House, Amini 

 
D46­Aharnq1'-d:,: I Malmika kal House, Amini 

Aharnedkoya: ~' 
S o. K o y ~.k ida!v u,. S u ra rn 

I 
 bi House, Amini 

V~ Liyabl P 
0/dAhthAdy'a,!  Palliyachetta House, Arnini 

1-3 
L p~lt~aii~,~~i,!M ~ilipui-aliouse,Kavaratti 

Y 
Ria < pya. ";Vadakkila'pura, 

Applicants ka'var tt 

(By AOV: o~ip::Mr.K.B Gange .sh) 

::.Nersus 

	

dj-hihis'ti 	01,  
i 6n of tl~e Union Territory hd rri i n i Vr,'at i 

	

4f: .'~'k 	K4yoatti — 682 555 

	

f P 	h 	Is: 2. 	Diii--obtov 6, -,4: n t a... A. 
t"lo. .fr,anq. 4y ~ts 

Territory ministr 9 4  1 1,  i'
.
I:of, .th'6 	nion tot 0 1 

­)'Z§had w"CeP., K a var~ tti — 682 555 



?Poll  

wa OR "A V. 1 . 	i  14 , 
.a d 'k., 	weep 

A: Director of Education — 682 555 

V.. . 	

. 	
. 	

:i - D

,.:.: 	

. 	
*: 	 t ..: 

	 " at VTiJ!IA9P6'. , ei' 
by its Affi i ni ~ I s N 	ent, :1 13 

X~Cu We 69 --.'553 

5, 	 Panch:~yat 
repres ~ 

: 
e ! hted by its 

F 
, 
xec  

. 
u7t jv.4~ -'Offjcer ~:68:2,555 

-~WhArishnan (B y A'- y 6-date: Tj 

30. 	 1.3 

Ubarabi P 
Q~O-,.K- unhfkU'-n4i 
Ballic 	1 	C, Kavaratti Island 

Maha: P!o6r'M-P., 

fi~ ' 	 s ,,,..):a epu ,ra 	Q~ 'Q. Kavaratti Island 

 

q. 	'Kavat. ti,-,Island t a 

mina-  

aratti Island .y.Av e . . ,  u 	-av 

Si~ r'ornpia',.K.P: 
X, b, I b rah i'm k.ut: t, y 

q* t'h'i'y:1 apuram: 

Wf 

 

OV --at'ti Island 

 

d A I 	 tti Island ,vappa a: ,-''ou,se 	avara 

 
I " -Md U,  i- a.hTrn,-a n 

,Yne 	Kavaratti Island 

Respondents 
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Jand 

:1)/: , .Valiya Abd'u`rahimA: h 

	

Ti 	a ~Y'adaldw nie I a'~Had al 1~-: varatti Island 

P RO i Y-ai-n b e*: o T. 
A-ham ~d rn 

TN. 	h um" Kavaratti: Island qttati ap i a; !. 

Be 0i m a B 
bl (o.Ab6obacker 

'i Island Be'&rafilth6 da ~."Ii<~avaratt. 

Rah miath Bee'u;m P-P 9 
D/o.Attal K.P. 
Pb q'har'achepU'ra:1 Ka .varatti Island 

h 
D/b. M.dthLi,Ayn.,apui.-a 

Applicants Kavaratti Island. 

.B.'Qang6'Sh) (By Ad-~-:6*,,~-.~V~E', ~ , m1 r!,,.j~,  

Y :6,  r',  s us. 

Mrni,ffl 8tra'tor 
f the Union Territory -Ad'hiinistratio'n o' 

b('Lal('§hadw'p6-0, 1~avaratti — 682 555 

Di't-Octor 
Ad'i-nini-strati6h of the Union Territory 

tariat) of'Lak~had ,~Q~p (S ,*ecre 

Us i 

s  
of. ! ak§hadweep 

at"hi r. ;  .~-qs 	i' d .by the Y., 
Respondents biireb~ 10 r of d 	r.  i e.s 

(By Adv6c~at e* -  Mr-S:.ka`dh*.akr.i-shnan 

9. 

 

 

 



Anwar Hussain 

D/o.Es.sa 
Kottapura I-louse, Amihi, 

S aj ith a. B.e.e go i. -n: 
D/o.,Sa' eed:'A y 	bdulla Koya 

el 
 i. 

.~Hbu' §e,;Ai-nini 

.Flame~dathbi:' 
D/oSha.i.koya 
M onakk~ llaqhetta House, Amini 

assainar 
S/o.-Mohan)n iled 

Alil i-niii. e.-chet0y.House, Amini 

 
sa 

Kul 	'li""t e -House, Amini. 	 Applicants t;a 

-4V M' B Gangesh) (ByAd`~&.: . 	r 

Versus 

I 	THe Admi-ni's, trMor 
:~ 	1  Adrninisti.~ation:of the Union Territory 

of LAS'hadweep, Kavaratti — 682 555 

bfl?'~nchayats 2. 	Dir A 
De'O"Art'Merif-6f ~Pancfiayats 

mlftI§VgtW~~ 6f the Union Territory 

atfi` ~"'b i'6'92 555 

-f. `6 	'136 toe 'd';  r - fit"iff 	cation - p r I 	I .U . 	 T 
of Lak ~ hadweep nion :.effitoly 0 

Kavarathire'resented by p 
Director of duc.ation — 682 555 



ro"" 
df :  

c 

	

a 	 at 

	

t' - ' - 	b- 	its 
21 5 5 4 

(By A oc. ~. 	m Q ddh,-6kr:* O,an 

32. 	.5. 12 -13:! A  3. 
d1i,  s 

S .

0  

.A bd u I' K' a`dar 
'.h'drott -Mohapd ,mkk d H O.e; A.  

Al b~ ul Ha§s~ n- 
S/o.Attako a ~ —!"I". 

Sayed-.Mohahi~bed-,  
0  ~Abo sala':: 0 

:Kar' chetta liquse., Andfott 

Mohammed Hussain:  ...': 	:. 	~ 	..' 	: 	1 	. 	- 	. 	I. 	I 
.S/o.Moha1-n.in,ed*. 

ppat i y q, q.. 

 
Jf - """dd 

Q,y a. S/oX -Y,  d J ;!  
And'rptt. 

te " M r.; 8* G n '§h) (By A4Y. 	 a gp 

''Versus 

Ad'ininistratio'n'bf the tj'n;ion Territory 
.of 	-'S' *ha" ;  pp ~p, K~varatti — 682 5 5 5 

2. 	Directo: rof,-:. n'thayats" 
,ep ui 

	

Ad' 	 t'e Union Territory 

5 

17-j 

Respondents 

Applicants 

and 'aya  
its Chief Executive Officer-682 555 arittP-~`,ep,-  b§prited by 

D 	'a .Vilfag~ 	~v6q 	Anch yat 
1.~ *1','q"p''d~'",Ye''1)*,,*'eseh.ted by its 

Ex -'&utiv*e'Q ffi'66- r —:681554 	 Respondents 

hakrishrian (By Advdcate:.Mr ~,I~*,,.A-`ad 

A,- 



Versus 
r - 	L 	I 

T4 ~e. 	m 41 is ator 	i 
A 	 of th e Union Territory 
0 	.'h a d . ' - '6 e; Kavar*atti — 682 555 P 

Dir: `e'-ct6r'6f :N~6hayats 
bepartrnenfbf Panchayats 
~\'ffijriistrat.iOn Of the Union Territory 
6fLA-§hadwee'p 

82 555 

,oarl j  dnt:Qf'Wo:rhen & Child Development 
ry~ o f ~Lakshadweep 

K" 	~ A r" A t ho. i 
sen c Y t s i* Dir6,6tor 682 555 

A 

"e wq~ 'p.~ ,  P~nc ~~Yat 
by its 

Exlle.c..60.ve.-Offi 
-
'cer 682 554 

V i Flage'(Dw-qpp): P4nc ~ayat 
i:1§1 , aO,d"

I 
 re 

I 
 pre'§6nt'6* d by its 

-Offic& .682553 F'xecutive 

hAxi,~hnan ilk,  (By 

34. 

 

 

Respondents 



Whai me,  i.  i pz? K. 44 

r.00.' a 
"U. 

h 	, 
qya 

Nee a.- 	 rott 

Ma sbor A] i': 
S/o..Muth'uI'Ioya'.:.  
Pentarrivelipura -Hodse l: Andrott 

Mo'harnr~ ed -Fal  isal 
Slb. S - iddeeque.: 
M~kk.et House; !Andrott., 

(By Ad V&al& ~ Mi ~- 'K'A'G ~np-69h) 

i: Versus 

'rhe'Adniin istra'tor 
A,di-riir'ii§trati'on *of the Union Territory 
6fl-aks­ hadweeb. Kavatatti — 682 555 

....cpai-ti-nent, 6f ,Ahli-nal Husbandry 
Uh'ioh 717 6~11'116r'y,o Lakshadweep, Kavarathi 

9 .1 irector — 682 555 ppr.esented .b. ~.y i. ~ 

 nO ayats 
ch .~ats "C' 	 ah 

A. 	 Pnion Territory 
k ~a s a 	~ ! ~e 

Kavara"thi*---~ 82 15 5 5" 

i..I'la e (]J.N~i6e g., 	p 
Ahd ~bq l§.I,ah,-d :'I;epr'e'sehted by its 
E xecutive"Offic'er -- 682 554 

(By 

35. 	(4A  S .3'j 6-1 ~3. ji.: 

5  16 

	

*1" 	0,  Agatti M " .:1-Yoo Y.. 

Applicants 

Respondents 



 
ed 0. a 
:9 ". ,.eq.: 	u -ip 	b 	A,6atti 

1; 	-h 

T ekk 	 tt ,  Outh*ya, Vee 	W. 

K-.- P.Hoi-nzako: ya 
S/o.Aboobacker 
Kam ~ I'mal m iyo! 

. 
da'Puthiya 1,11am House, Agatti. 

K,Showkathall 

S/o.Sy,dq,b.Ukhari 
K6ridih6da HQ'use A :tii 

B. h ~ira -udbe6n: 

:.

e.y. 	bda, -House, Aga.tti 

'~ .K.MoliA'Iii'nie'd' * * M~Ukt* 'hd* r 
,9/o.AWLilla K'bya 
V 	k l(6 '  adak 	inninamel House, Agatti 

b'~ 	h. ' A 	IZa pman, 
S/  o.. Di d d q &q u'q 

Aiatt i 	 Applicants 

e (ByAq~ `  "It 	.;.P.. 1 G~n '§h) 9 

Versus 
J!! 

Ad.r:"i ; t i:s ;  n 	r t -dt%~ ! bf the Union-  Territory 
of:f.-aks ~lhad`~'~"'p 

. 
e 	K 	ar'*  tti p.,. av a —682 555 

D e p a fthi eb t h!T ' Ai  n i m-  a I Husbandry 
T&H'f ~6ry. bF Yniop 	Lakshadweep, Kavarathi 

T i 
'*,i its Dii-ector — 682 555 

jec  V  anchayats. 
I., eParb 	t, !gf Pancha ya'ts 

I n :';:6f the'U"n" ion Territory 
h" 6 	WOO ~U' A's 

Ka':Iv.:ar.atti' 6` 16.'5 

11  age 	anchayat 
xg ' a 

' 	
"s an ...... ­,.eo~es~nte'd by its 

c U'i ; .V e 	'68q 553 	 Respondents _X& I.: 



110,  

0 

-rhe A.drniq'istr4f.or., 
Adrniriistra.tim ~of the Union Territory 

o ,f LAs,bad\~66p,'Ka'varathi — 682 555. 

 
Administra-ti6h,of the LJn'*ion Territory 
o r Laksh'adw~&p (SecretAriat), 
K a va ralt 1 4 6:82-'555, 

Departple t qf`.Agricultu -r~ e 

bfi16b"TerTt&~-of Lakshadweep, 

kavaf~ihiiLc 68:2:555. 
Repre$:&bt~d~b~ it's Director. 	 Respondents 

(By Advo' 	Mr.' -Radhakri;shnan) e, 	i 

37. 	QA j55/201 3--: 

Muth-b wya,  
So -hg!1(o, ya --  
Xakkahal 1-10"OS6,Andr6tt 

2. 	wft6k-il 

hgpffiim~d~-  k8b: ~ '6 A)ridrott. Applicants 

N  o c a. e ,- , 	r, 	a n sh) (By Ad"' 

Versus 

"I" he A  d rn i iP.i s f,rai,o r 
Admin~i~tr'46nlp!'f the Union Territory 
o I'l a'k 	d', * 	Kavaratti — 682 5 5 5 a e ep, 



.... 	 .. 	 ...... 

1.)-1 r'e'dt-0: 1 0 	h h a 	ts -' 
bt  Depatti'ne 	A.1-4oc aY.Ats 

bf th!6 ~ion Territory Adrfi ~i~fi i gt ~kt 
e  

.KAv 	2" - -6-5:5 i,; 

4 
Or 	Jjqg-i 	viation i-re,c O-o- 	-.t' 	ITF A P. 	Sl 

f La s w k;  h 
_ 

TE 't'llitor 	-a 	 -682 555 eep, Kavarathi 

Vil-lage (Owe'ej Parichayat p) 
'Aridrott.~ls. l~.n.d.'r'epte -sent'ed by its 
Executive! Office .r.-682,554 

(By Advocate: M. r..S,:  Radh.akrisihnan 

Respondents 

38. OA 356/200 ;  

I 	iiajarbmrnabi 
D/oX6Ya Kida ~ve,M 

'ad:Ojfobse' ~ Ka-I oeni IY!4p. 

Tk, 2. 	MkOheriya: 'oy;a 
A 	h ai~ i-x-i ~d - k6y a:KajJ1 M 

ad"'. HoO.se, - Kalpeni 

(By Adv;,O'cate: MnK-:B,Ga nge§h) 

VIP f s u's 

The Adrahj'stra"t o- 'r 
'Adm'ifi"i steati'dh"bf the Union Territory 

-atti - 682 555 

ayots ,  ~--.Ebdbrl 0  
fif; d: An6 h a y W s D -bib 

ion Territory 

	

ims ra 	.0. A, e U. n -I 	non: 

2,  
OV 	A.tti-:, ~ ,  

T . 
e 	Q60) Pdhchyat V4J,ra' ,:g,:,e:  . 	- 	i .  

K 'a jl 	si 
1. 
e n 

: 
1.  1 .  an*d' ~re,pr 

: 
et'se!n`ted by its 

Executive.offil; er ~4:681552 

y (By Aq,, 9~;at. e; Mi..-*,S kadh~krishnan 

V 39. 

A ~ 
Y  a - ~r YaXOVI 

b  

Applicants 

Respondents 



 

 

kada 11,,"r 'y"' Kai :Oni — I 	 ': R. 1 

 

 

 

 

 

 

 

 

 

=  6ha'' : 4601  ~T :Kbya ~T  
:0 uk, -a ~ni iyath H 	P 

ce  A bdul Lath f: 
S/O.Pallath u-~'h i Koya'4 
Nenernpapp 	House,: 'Kalpeni 

At ta k o 
'ya 

kil. 
0  HI  

pUvak`AdWI--I6u'se ~, Kalveni 

OY S/O.Muthu`~-" 
a k a-& 

I  u 
se Kalpeni Mal ffi'i: l~ ' 

MX K.hale'e 
Sto.1-larnZa.K. 
Matrni.kaka~d~ ! 146use, Kalpeni 

M'O'ha aspt 
s4o..'Mo.ha ~hl hi."e'dkoya 
1?66-.~ I 	t h: OU se*,:Kalp ~ni 

Im  

~y 'p? 	jpus .  KOpeni 

St6.Ahrned. 
da 	I I se,Kah)eni ya in ou 

.o.ya S'-Zd Kurih.i: K, - .,' 
C J 	U' ~'q ; 	~~14ouse' .Kalpeni 

IDA 

di 	60se Kai .. peni 

5 	1': ~ 	0 
'
Ya.;- ;f — 

ya: 
l~.ada' :n"'~: ~ 1.1*"I .Ho'use:l ~ Kalpeni 



ACt  
ya 

eli l.*il K `U4161dih:Hbuse Kalpeni CP" 	1. 16 

t T1ak6e—m'. , :: 
/o*' , : 	eriy.a:k, ,-:6:Yia 
me - ' c,heda'IA-1-jobse, K ~:I' :a,,pent 

HajiTon1;Tiabi,-;,,1; 
1) / b -. K as'im I 	y' 
Akkar ~~,-`Hou's:e:Kalpe 

Huffi-A r 

A A I a'r ;'H 0' (1 0 Ka ,fpeni- 

Ras
. 
e.e . ..: 

.

M-a q ji 	'I' -  House, K ~ lpeni 
­,.yena,p, 

b,  d'u!  I 	a"fo-  0 r - 

oy 
K46061~Ai-Ha: illam House, Kalpeni 

CN,  ~ I  i 	1 -!,%i.. - M. 

e ffi o se, Kalpeni 

 
M.- 

00 sal~LC:: 
Puth,'iy4pura -House -  Kalpeni. 

(By Adv'6.date -  Mr.K.F~ 'Gange'sh) 

~ j 
Versus 

'd In I i8tPA 01,  
A in .1b 	ibh of the 01 nion Territory 

~J 	j 
Zk, b:qd 	Kavarathi — 682 555 

-icu ture b 	rh gi 
t 'T ~ I- 	I 	- -- Lakshadweep, Kavarathl 

.kepii§b*hi6'd5.:Y': its, Direc'tor 

:of,  P ,a~ h~ cha at :  Y 	S, 1  !~~ctqr 
m C 	P .an.chayats 

[)~Palt i Adi~iiih §trati ~6,fi Of the Union Territory 
.oMakshald ~~ep, ~ av ratti 

Applicants 



Respondents 

Applicant 

0 

(By Ms.Shahna K ~ vthi.keyan)' 

Yer'sus 

vi~-1 : 1~4ge -(Dw.- &6 PanchAyath 

t 	the; Ch ir Person d;b:. y 

5ecretary 
D' epqr~~hent bf'Panchayath Kavarathi 

D. i;re.cto'r 
Em'pldyrnent and Training 
U11l'oh :'I erl"itbrY. of Lakshadweep 
Kavarath"i 

(By Adv~o:datO.t**:Mr.S;:k~'adbakfishnan for R 2&3) 

41. 	()A* 3~ 9/2013 -  

m  U* 	 Al U14 
Use , Mampyram.'Ho 

I §hadweep . Amini,1,51 :  nd'!.. : La<-.',  

(By Adviocat 
. 
e, ms.,Sk'ahna Karthikeyan) 

ver ~us 

Vi11qg,C;:(D\YeeP Panchayath 
Aiiini.-Island 

b~"~ -t h e - C ha ix P e rso n 

y 
ith a , I- t ' me 

. 
fit f 'a ohaya 

555 avara~ h.i 

Respondents 

Applicant 
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o 
3. 	ID 

F: M, T.) 11'0'me'~ t 

Respondents 6 r.a i 

`n for R 2&3) (By A&:Qc'ate' ~ M r. 8~ Radhakri ~hna. 

.'61/201 4 2. 	 3 1.: 

Rabeehatifulla B.P.i5. aged  35 years, 
S/o. Moh~mmed-Koya'F.N.' 

6:sidin~-ai ali" apura House, Labou ~'qr,:Kiltan, 1~ 	 Y 

Kiltan Island. 

S (By Ady 	... ~ ~! 0. V., M o h an:!a' n) 

Versus 
I. 	the Admin1841" :a~ for, 

-f Lal<sha'6veep, 
ka 

. 
varatti-68-2: 5'55, 

.17:,Iec ~ric* al Division, Kavarathy. 

Direct.& 6f.Pqnc.h.ayat,.,. 
. 
e  

.. 
pa  

.. 
rt 

 - 
mQi 

. 
it.61 P'nchayat, 

''frat: ion: Q~ OT.ot Lakshadweep, 
6 	- 5 

Officer,-:; 
h' at, Kiltan-682 557. P-ge b% PTaft ay, 

.v 	 s n ,.o catei: Srj'.I9,!RAdhakr.t h an) (B y A di  

43. 0-'X363/2014,.::'. 
7777,  

-V aged 28 years, Yaser Arafa:thm-: ~ 

S/o. -E"..-~.S~:6dik.py 1',~6burer, Animal 
Husbai- 	 at Moulana Veed, 

Edayak,~-41' ~ ' - 101 lt .~'n- ~ 

c.: 
-ohanan) (By A&V,-  

."M o. A - 
Versus 

T~!O­ . A din' 	t 0' 1,  
::Q  L a* k'shi' .1 e e p, 
a r a*t''t i 6 8 51 55. 

2. 	Dir: ectOr ~ of Pa~~c.hayat, O F - 

Applicant 

Respondents 

Applicant 



,0~1 

3 

Ly8t, 
OfiLakshadweep, 

jl.~ Sorgeon, 

, mry- ~As*istant Surgeon, 

KiRdn"J: 81and"., ,'La"~k'sh*a~d~')k6-60~~682 557. 

4. 	 V014J.  Q~ weep Panchayat, 
!<' iltan 	682'5 ~

57. 

~S-:A~dhak~i8hnan (R 1 -3)] [By Advo'c'ate. :. ' S iri .  

44. OA364/20.13"i: 

Abdul Q6bish,'S/o. S'~inul'Abid P., aged 27 years, 
Malikakal, Kiltan 	of Lakshadweep, working as 

Casual I 'a- bout-ei-.,.(I"!i."~6~'S.t6ck, ~l~n'spectors Trained Labour), 

Animal* 1--lUsband r P"~ rt W rn 
'
pt, U.T. of Lakshadweep, 

Kavarqth,,~ . 

(By ID.aisy L;I)aniel) 

Versus 

A, 
0 1.  oj~ Territ 61-  of Lak'~hadween, Y 
k.  i- 82.5 5 5--- ! 

P . 

Ch`air06rs6n,,Vilj' - .'e (Dw"eep) Panchayat, 
:49;  

K i ft-an 	6 8'2 -5 57.. 

11 q. ..qr o 
varathi — 682 555. k~shb,'dweqp 'a 

t 
:FP!,. ~Hbhhyath,~,'Qepartrnent of Panchayath, 4.. 	blPector 0 

d~L4r~t hii: -~-'- 6 8 2:55 5.. 

S r 
	r [By - A-d-Op-ame" , -- i'S.. khak?!`8 'na'n (RI, 3 & 4)] 

45. 	b 	N'  o: ' 3.6" "41.2b  13 

m h-*~rhmed, K a:~ i m S  
-ayeo. 

And rott.1  

us-~~-in K-C 

Respondents 

Applicant 

Respondents 



Thangal, 

4P 	
el* 

Applicants 

2 

3. 

The Adininistrat6r, 
Adm'in.j ~stmtio n~ ' b'f the Union Territory 
o I.,  Lakshadwe'ep,"Kavar'a'thi — 682 555. 

J'he Pirector of ~Pan.chayats 
DepartrnefifoCPanchayats 
Adrhidkt ~afi'66 of the Union Territory 

E.!a A~dw 
.1 
 qqp  

I 
 Ka'varatti — 682 555. 

L a .......qci ~woQp~~1). evelop.m.!Ont Corporation Ltd., 
Port.  Control Tb\~6r ~, Ahd"rott — 682 554 
R  te e t d . b' i  its Offljqe'r in charge. ep s'. y 1 

3 

5. 

6. 

(By 

46. 

1 . 

2. 

DIr , cc  , t6rate.  of Art & Culture 
Ad

, 
 ministration of the Union Territory " 	. 1 .11, 	, 	, 	.:'., 	.].. 	'' 	, 	i , 

of IA§had ~vcpol, Kavaratti — 682 555. 
IZO're ~ :en' :t~d -by its Director. 

T)J_~cct.:6T~~X.'Agl i. culture 
qaqM n 6f' ~kgricu ~,Wre 

ion Territory A 	;o e g 	' ! ~ !T 	n nio 
t"Ilk I'M 	''.: ­ avaritti-682555. o 	a. 	a ~,ve,o 

POchavat 
'qprp§ented by its 

:2' .554. 

Aiddhakri.~hnan) 

0 A'i 6 00;  13" 

N al  I a'k6ya 	'd ''JI: 	Slo. Pookunni A., gp, 
ttapo. A ~'-Tjbdk. Andrott. k d 

Respondents 



0 

i 

budhe 
'

Q 	 en Thangal, aged 28 years, e d4l~m  j 
S 	0 	 _d.eth House, Andrott. 

Ml~, 	Alt"! 

	

h 	ed 23 id;s 	 years, ec  
1- af*  K,  id eth House, Andrott. 0̀1  

5, f, 6d 44 years, S/o. Kidave A., 

khair, aged.3-2 years. S/6. Muthu, 
Puleenakeel 1. -lb 6 -'s e.,*' Kavaratti.. 

Mdulbari, aged; 34year ~, S/o. Haniza Koy, 
M-6nakkal 1 ,4.668-e~ Aini ..  

S~.Ybd Kdyi~, 	44 ~e-ars, S/o. Pookoya, 
Mee'l&he'r- 1 Hid eA-111;  ihi. 	 Applicants 

j  
B im' Ga,  n-  g 6 s (By Aav!0- C"at -e.Sei - ,' 	h) 

d: 
:1 1 	Versus 

1.'he Ad in i M Sxafor.  
ati 0*

: 
 f r 0' t e f'h Uhion Territory of Lakshadweep, 

V,  ai r a t ti 6':8: ' 2"':5i ` ~ 5:5''. 

1rector- -Qfi,Pa.hchayat ~ ' 
D.6 

t . 	.4h:  
d I'M* 	ti n o,:-: e Uhion Territory of Lakshadweep, u . . 

2 	5 5:..* 

'91 ~ ult6re, Union Territory of Lakshadweep, 
R .6nefitie'd1by its Director — 682 555. varat, i', ~ 

Vil*~a'ge (T.N,0 -  P,a:J,a ..yat, Andrott Island, 
i",eprese nted! tn 'its Exec'utive Officer — 682 554. 

(E) 	
P 

, 
'e., 	anch; yat, ~ i .. aQe 	ce,  

:,.re.p e -  -ented by its Kav*a6tti] 
~555. E x ec u-  I v e 

Vmi 1age-ypme'd..''.4 a. Cl at, 
r  -.ese '~̀ qdby its 

Respondents 

dh --is nan) (By A v 

4 7. Q A. 



561f~6kei'- , agcd ,42 y ug`i ~ S/O. Sayed Mohammed, 
:

.
V iyapii,ra 	Aiidi , ott'~ 

M Ohm~nmed , Nascr, agM.4,4. years, Sayed Ismail, 
Kerakk4da: Hous.-6,;Andr 

li~m ed ilft~us s a i n, aged;48 years, S/o. Nalla Koya, Mo;h 
,Tallippdra . I.'Jo`U$*,.O, Alft&dth 

Kunhiseethik,q,  "a', ag-ed!Sj years, S/o. Mu -neer, y 
Puthjy t h 14'.  a 	Ouse.,. Asiclrdtt 

Ch'eriyak6y ~ ,` ,Agbd 32 years, S/o. Nallakoya, 
eruIT1,4t y  1-10,Use,Aj~drott. 

N6o*ruFAm~eh:, 6ged 3*6 ears, S/o. Shaikoya, y 
Pan dath Put4dy-aT ura Hcouse, Andrott. 

11 ah~zak o ~ a, ag,&O 5 2 y y 	- e. a 
' 
fs, S/o. Koya Kidave, 

Chekka 
I 
 rakkad House, Ahdrott. 

Wh-ami-ned"Kas-iin a&d 37 years, S/o. Ahammed, 
Mnada Che~ a f4ouse %Andrott. 

 
,,,u adnafi, O~q-d ~ 3yea'rs l  S/o. Nalla Koya, 

;d 	AAdrott. 

 hmm. e. -ussaj A ~xecl 30 years, S/o. Pookoya, 
drott. 'se-., An". 

Whami. ~ed: 	
s 	

, :aged 39 years, S/o. Yousuf, 
Arnme.1a, Houise:

'
. Andrott. 

P66koya,­ag'*ed45 years,!S/o. Sayed loya, 
Kun'net:1-16L.`!§ ~ % 	h4rott , ~ 

-41. ~y 	K 3'asheen-ag d 	 m a A., s, 	oyam 
P a n',dar'', 

~
th I" 

med ~ sha i a e 	/o. Thang Koya, Moha'tv 	 U: 4;. ears, S 
K&6.b' "ery '11 iatali,~i l  ..Of<..-.k!ad 'House, Andrott'. 

aye 	A i 'a b,ofd;~ 	C  LS... 	d'Sh h hl ~  d; tn,::a 	2 years, S/O. Koyamma Koya ;  
9 - a 	nte: Vp 	d' Isk :  ikki." 	i6th -Pa toura Andrott. 

of am.j. 	 g '~~ :-ne Rizwan NtLa ed. 27 years, S/o. Kunhiseethi Koya, M 
m d 	Ouse 'Andrott. P.U'thaip' -: a hfhi' 

t 	le. ~ p 	1!: 



, 
WW"l- 

S 
 61'~ 

: 
dabi K.C.P.:,; ~-g'- d 29,; years, D/o. Attakoya, 

'66ibattu:- Cheriyap"ur-'a House, Andrott. 

3 years, S/o, Sayed Mohammed, N/ am mb- 	-as:i 
Pa 'et Flou-se Aftdrott;,; 

19, 	K e:r 6 ag' c d 2) 8 ve'ars., S/6. Koyammakoya, 
A 	us~ . Andribtt.# ~'. ,,qi,yathara HO ':; .— 	 Applicants 

(By Ad N ~̀,Ocai-6 V Ciange9h) 

Versus 

I 	The A,df-n,i ni-~t-~avq.r, 
Adniiiiistrat"i6h''oi f the Union Territory of Lakshadweep, 

2'5 5 5. Kav­ 'atarti-6:9 

2. 	Dir6ctoro Pan"chayats, 
Departinenf ~ 6~1 arich, ayats, 
.Adrnini ~stratibn' Of the Union Territory of Lakshadweep, 
K ay" a r a'tt 1 	82 5 5 5. 

3.1 	Vjll4kq-:(D - 	an,&aYat,Andrott Island, j  
r~p r~ s.~ f~~t c d 15~~,Jitts 'I"k,  e C2 ~ 'Ui i v e 0 ffi c er — 6 8 2 5 5 4. 	Respondents 

(By Ad;Onte: SH 	adhakri finan) 

48. 	
C3. 

 70  
. 
/2 

 0, 

I 	Abo b4~ ke' 0 	.1
, 	

35 years, S/o. Ukkas, 
Kunhibiyoda.14`6 use K-avaratti. 

ye*~frs'. S/o. Hamzath, 

F"l 
j  

S/o. Koyamma, 
s C ~~ varatti K .h rl at 

-aireen a e, ,:;; 'years, D/o. Khamar Khan, 31  
ama v 6 -  a.~ HouSe ~ aVaratti. 

A ys arbi, a.gib-4,536 yQ'ars, D/o. Ham-zath, 
K,eelakoc-ha-purd H:o% ,,q, Kavaratti. ps 

'B'6'years, D/o. Ibnu M -aja, 
v 	i~y 1~ -i Iq o

.
0 s

,
0J,,-a:V- , 1.r

~ ttl. 

M.— 
6 y s D o. Hanizath, oofni 	 r 

0 



cagad 134 ~ years, D/o. Kasi-ni, 
MUtlPIbiyqda I lotiso l',K ~Oaratti. 

N46j cob ,  Rci 1111:716n ~. "a6d, 3.9 years, S/o. Abdul Khader, 
%nap.L1 r ad 1-16u,se, l~ a,\, aratti. 	 Applicants 

C~ t (By Ad ':a e 	i ,Vo 	Sr 	(36,6ges 

V  -sus el 

L 	The Administraft(Yr, 
Administration:6f the Union Territory of Lakshadweep, 
Kavarattl-682 5' .55. 

Director ol',P ~'mLhayatsl 
Departillent.(6 - f-  Fla-richay als, 
Ad mi n 1 s t ra t:i 6 6 ~o f t ]I e Union Territory of Lakshadweep, 
Kav l~ rdtti 	8 2,~ 5 5 5. 

f D.,i.rc.c.w,a,tq 	M-edicaj , ;a. ,nd Health Services, 
Uhiolh 4'errito'l-y''of Laks'lladweep, Kavarathi, 
l ~ eprcScntc ,d:by!:its Dire! ctor — 682 555. 

Vill 
, 
age (D*eqp) Panchayat, 

Kavaratti Isl :a,  110" represented by its 
]—̀. ~ecutivc 01, 11c"Ier — 682 555. 

Viljag~ 	V .  0' 	')anchayat, 
Andrott I sl -~i,n d. :rcpi ~-,escnted by its 
H 	

682 554. 
,:,:, , 	- . 1 ~ 	: 	:, ~ xecuti v,e On 	 Respondents 

(By Advbc,~t ,&~ Sri .'R.adhakrishnan) 

49. 

I 	P.-  Nascei',. C.Ig'ed 35 	's, S/o Ku,nhikunhi, yea ll 
ratti. a I-C a III J  I o use, Kava; 

2. 	p.l.- Na-seer 4&d 3) 1  Ws, S/o I-laf-nzath, 
i YF 

i:K PL Iffii ~ a- lllam, 	~v~irat.6. 

~
f,z a III I ~1 13 CC611.1 Ill 	34 years, D/o Kunhi Koya, 

I oo 6 m e da,  1: 1 6 0 s el, 	ara'tti. 

. 
a  I  g L  e d3:6 ~ears, S/o Muthu Koya, 4. 	1-3 . \4,,~1if!"A' 13~ 6backq( 
a e~ ~-I:! 	v nitti. 



10~1  7 A-t- 

5 
	

Shahami BeCgLI'111 a'g~ ed '~ 4 years, D/o Ali, 
"I li&kk NI e I a. I I ~a m, Kav4 ~ atti. 

on 
	

sul :81L ~ hi l  aged 4 33 yea 
. 
rs,,D/o Kojan, 

I lanI ;',],' ,Livaxatti- 

7 
	

Abdul fZazak.;:aged 2Kye ars, S/o Mullakoya, 
Sarabiyoda ,11-tooti ; ,O, K.8Varatti. 

(By Advocate: Sri K.B. Gangesh) (T 

Versus 

11 

Applicants 

A d mi i 
, 
iistrafi6h- 6  , f tl : ie 

Union:  l`CvrI.Wr ,Y-:aC 'Laks ~hadweep, Kavaratti. 

Departi.nent of-Aniiiial. Husbandry, 
Union Territi .61 -y'of 1. Laks,  h ad weep, Kavaratti 
represented by its Director. 

1) 1 rector ofPan -chay ats, 
Department , of PwIc-l-la ats, 

Union 'fern'tory of La-kshadweep, 
Kavaratti, 

VjUg (Diveep) Panchayat, 
i . Ited by its 

(BY Ad-vocate: r, 	~adhakxis-  hnan) 

50. O.A  No.,37~~'3 

ni 
. 
aludlie- en ' . 1,S/o. Ab-dulla U.C. 

M u d , 	q 
K Cidamat. 

(By Adv' o, c 	M r K. 1. Gal4gesh) 

V CT S Us 

t  I he'i-Ad 	ni'l-str'a 01,  
e U ''on Territory Adn,ii.ni.strati qn` ~bfth 	n i 

I 
 I'  ~ I 	 d  

e OKiIQ, v M ~Athi — 682 5 5 5. <, M~ W C,  

2. 	The 
~ : 
Directo :1-  (S'Crvivn). 

Admialstratl'o'll 	Union Territory 

Respondents 

Applicant 



. -0 	 ', 7-5 

of Lakshadwee ~p (,Secretariat), 
Kavaratti — 682 555. 	- 

3. 	Departmeilt of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi — 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. OA 373/2013 

I 

	

	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Urni-nerthakkada House, - Andrott. 

2. 	M.M. Mohammed lqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Respondents 

Applicants 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of .'Panchayats, - 
Department of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 	- 
Union Territory of Lakshadweep, Kavaratti - 

represented by its Director.-682555 

Envirom-nent Warden, 
Department o17'Environinent & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive Offlcer ~682 554. 

(By Advocate: Sri S. Radhakrishrian) 

Respondents 
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52. Q.A  No.  3$0/20.3 

Nasar P. Muharnmed Nasar 
S/o. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep — 682 55 1. 	 Applicant 

(By Advocate Mr. 8.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island — 682 555. 

The Director (Services) 
Administfati'dri ofthe Union Territory 
of Lakshadweep (S ~ecretariat Establishment Section), 
Kavaratti Island — 682 555. 

Director of Panch-ayats 
Union Te'rritory of Lakshadweep 
Kavaratti Island — 682 555. 

4. - 	The Director 
Agricultura I Department 
Union Territory of Lakshadwee p 
Kavaratti Island — 682 555. 

5. 	Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, UniorfTe~rritory of 
Lakshadweep — 682 551 7. 	 Respondents 

(By Advocate Mr. S. Radhakrighnan) 

53. 	OA 381/2'ft13' 

I 	B. Saidali, S/o late Mohammed Koya 
Palliyachetta, Bandayarn House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya-, Kattampalli Poomada, 
Kai kkand-iyoda 'Hou-se, Agatti Island, 
Union Te.t-6toty of Lakshadweep. 

K.G. Jamaluddin, Ned 40 years, 
S/o late Orrione'r, Mari-yathoda Kandawargothi House, 
Agatti Island, Uhiefri Territory of Lakshadweep. 



0 
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4. 	T.K. Saronyrnabi, Aged 36 years, D/o late Kunhikoya 
Keelaillarn Thekke'elap"Llra House, Agatti Island, 
Union Teriito' I  ry of Lakshadweep. 	 Applicants 

(By Advocate: Sri N- 1  Anilkurnar) 

Versus 

I 	The Adrniriist -~ator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Villa.g.6 (Dweep) Panchayat, 

Agatti Island, Union Te'rritory of Lakshadweep. 

The Employinent Officer, Kavaratti,  
Union Territory of Lakshadweep, 

The Director of 11'anchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive OffiCer/Special Officer, 

Village (Dweep) Panchayat, Agatti Island , 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social W,  elfa-re Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of I' -,akshadweep. 	 Respondents 

(By Advocate: Sr- i S. Radhak-rishnan (R. 1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C., aged 35, S/o. Junie ~s T., 
Bus Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kilian Island, UT of Lakshadweep. 

Abdul Rasak K.C., age'd 37, 
S/o. Kasmikoya P.P., Bus Driver, 
District Panchay ~t, Kilian, 
Residing at K atfichetta House, 
Kiltan Island, U'F'of Lakshadweep. 

i 
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3. 	Noorulla S.M..,., age'd 39, S/o. Late P.S. Kunhimon, 
Bus Cleaner ~ ',bistrictPanchayat, Kiltan, 
Residing at S4ife Manzil, Kiltan Island, 
UT of 1, a les h,4 weep. Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
I . 	The Administrator, 

UT ot'l-akshadweep, 
Kavaratti-682 5"55. 

Director of Patirchayat, 
Department of Panchayat, 
Adi-ninisti-atio'n of UT of Lakshadweep, 
Kavarattl — 682.555. 

Chief Fxecutive Officer, 
District Pa-richayat, Kavaratti — 682 555. 	 Respondents 

(By Advocate: Sri S. Radhaluishnan) 

55. OA 386/2013 

Jahathall P.P., aged 33 years, S/o, B.C. Udurnan, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin — 682 55?. 

A. Ismail, ageid 45 years, S/o. Eassa., Andrati Yoada, 
,,- .'Urii% n Territory of Lakshadweep, Pin — 682 552. Arnini Island.', 

Khalid Unnarn, aged 40 years, S/o. Mohammed Puthumamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin — 682 552. 

Moosa Peechandarn, aged 38 years, S/o. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory ofl-akshadweep, 
Pin — 682 552. 

Arnanulla A.M., aged 33 years, S/o. Kunju Koorurnel, 
Arnini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

Khalid A.P., aged 35 years, S/o. Alimoharnmed, Aliyachetta, 
Arnini Island.',AJnion Territory of Lakshadweep, Pin — 682 55. 

Jafcerull ~ P.C., a&d 25 ye'ars, S/o. !Z-icfave Naduvatta Chetta, 
Arnini Isla ~nd, UnionTorritory of Lakshadweep, Pin — 682 552. 



Abdul Salam ~ A., aged 3 8 years, S/o. Khader Thottanada, 
Arnimpura, A'M**ini Island, Union Territory of Lakshadweep, 
Pin — 682 5 5Z. 

Noorul Hassah K.K., aged 38 years, S/o. Abusala Kochu Kannada, 
Kallakak](at, Arnini Island, Union Territory of Lakshadweep, 

Pin — 682 552. 

10, 	Jalal B.M., a&d 31 years, S/o. Khader T., Bahija Manzil, 
Thattanoda, 	Island, Union Territory of Lakshadweep, 

Pin — 682 552. 

Najeeb A., aged 3 1, S/o. Kidavu T.C., 
Ayeshera, Ar nini Island, Union Territory of 
Lakshadweep Pin ~ 682 552. 

Nafeesath tJ. '  aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amim Islam.1, Union Territory of Lakshadweep, 

Pin — 682 552. 	 Applicants 

(By Advocate: Sri Shiraz 13hava V.S.) 

Versus 

The Union Territory of Lakshadweep, 

Kavarathi — 682 555, 
represented by its Administrator. 

The Director of Panchayaths, 
Department of Panch4yaths, 
Administration of the 

. 
Union Territory of Lakshadweep, 

Kavarathi — 682 555. 

'Hie District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin — 682 555. 

'-I'he Village (Dwee-p) Parichayath, Arnini Island, 
Union Territory of Lakshadweep, Pin — 682 555, 
Represented by its- Executive Officer. 	 Respondents 

(By Advocate: Si- i 	Radhakrishnan) 

56. OA  388/2013t 

P.P. Arnanult'a, aged 38 years, S/o. Sayed 
Mohammed P.K., Puthi ~ya Pandararn, Kilta:fi. 

2. 	MLibaraka Bam, aged 27 years, D/o, Ibrahim, 
C, Lavanakkal I-louse, Andrott. 



.. WM'MN 

3. 	K. Sajeedkhan, aged 26 years, S/o. Cheriyakoya, 
Kunnel I-louse, Arftini. 

(By Advocate: Sri K.B. Garigesh) 

Versus 

1 	Th e A d ni i n i stt4'..:  to r, 
Adi-ninistratio n. -  of the Union Territory of Lakshadweep, 
Kavarattl — 682 555. 

Applicants 

r" 

0 

Director of Panchayats, Department of Panchayats, 

Administration of the Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

Department ofAnima] Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director — 682 555. 

Assistant Settlerfient Officer, 
Amini Island 682 554. 

Village (Dwe ~-p) Panchayat, 
Kiltan Island,'repi -esented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (Dw -cep) Pan- chayat, Arnim Island, 
represented by its E xecutive Officer — 682 5 54. 	Respondents 

(By Advocate: Sri Radhakrishnan) 

57. 	OA 390/2013'.  

I 	C.N. Abdul H 
I 
 ak cern, aged 38 years, S/o. Koya, 

Cheriyannallal House, Kalpeni. 

K.I. Cherlyak-oya K.C., aged 48 years, S/o. Pookoya, 
Karupathailla'i-n 1-louse, 

. 
Kalpeni. 

- K.K.Sadique : Ali, aged 44 years, S/o. Mohammed C.P., 
Konhankakka"da I-Iouse,Kalpeni. I 

C.N. Flab-Usab-i, 'a" ed 0 y-ears, D/o. Attakoya, 
. 

ge, 5 
Cheriyannallal Ho ~0-9e, Kalpeni. 

Flameedabi, aged4l yean, D/o. Rainalan, 



Pakkath 1--louse, Kalpeni. 

A.T. Sheemab 
' 
i, 42 years, D/o, Hatnzakoya, 

Athanam'fhc~~a-rn House, Kalpeni. 

"d 53 -  A.K. Muthubf ~ age 	years, [~/o. Cheriyakoya, 

Alikakkada House, Kalpeni. 

K.K., Flabusabi, aged 42years, D/o. Sayed Mohammed Koya, 

Kandamkala:i-n House, kalpeni. 

Barnbathi, aged 4 
1 
 3 years, D/o. Ahammed P., 

Chadachiyoda House, Kalpeni. 

Abdul Salee~
rn M., aged 34 years, S/o. Mohammed A.K., 

Manjiyanarn Houso,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakkapura House, Kalpeni. 

Flurnairath P;', age -d 42.  years, D/o. Sayed, 

Poodiyath House, Kalp -eni. 

C.O. Balkees, aged 53 years, D/o. Yussaf K.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahirrian, aged 49 years, S/o. Muhi -fied M., 

Beerandhoda House, Kalpeni. 

K.C. Abdul Laffaf,aged 38 years, S/o. Aboobacker, 

Kuttiyachada-l-louse, Kalpeni. 

M. Anwar,aged 37 years, S/o. M.P. Khader, 
Kaltyeni. Maral House, 

M.P. Haj Ira, aged 36 years, D/o. K.P. Mohm -nme d, 
Mayanikakkepu'ra House, Kalpeni. 

C.G. Naseema Beegurn., aged 36 years, D/o. Hamzakoya MR., 
Cheriyacharnan Gath House, Kalp6 -ni. 

K.K. Attakoya, aged 59 years, S/o. Aharned Kunji Koya, 
Kandamkalam House, Kalpeni. 

Thangakoya, ~~ aged 33 years, S/o. Chariyakoya E., A. 
Kollyala 1-16d,'k i  1~. .avaratti. 

Hussain Ah, aged 35 years, S/O. Nallakoya, 
Chettipura House, Kavaratti. 

ke 



22. 	Jaffer, aged 3 	rs
~ S/O. Hasan T.P., 

yea! -  
Kaladi House 

, 

~Xavaratti. 

23, 	Basheer, aged' 	-ars, S/O. Mohammed P., 
'I  ~

36 ye 
Kunninarnel House, Kavaratti. 

Arnina, aged 42 Years, D/o. Aboobacker, 
Fheklapura 'House, Kavaratti. 

Kadisha, age'd .55 ylo`ars, D/o. Abuobacke-p,., 
Kunninamel H'OUS0 5  Kavaratti. 

Rahmath, aged 38 
 Years, D/o. Mohammed P.V., 

Alachaoppad' 4 House, Kavaratti. 

27, 	Raziyabi, aged 33 Years, D/o. Ali, 
KunnUnnpuram I-louse, Kavaratti. 

Sham shad beegum,. aged 11 Years, D/O. Kuttiyarnm ed, Kunnam House, Kavaratti. 

JalllcQla, aged 37 Years, D/o. Kunhikoya, 1:athi ""a Manzil, Kavaratti. 

Lilar, aged 28 Years, S/O. Ahamed A.P., 
Kadapura-thai.11-arn, kavaratti. 

NoOrUl Amee"n', aged 33 Years, S/o. S 
palalani House, Kavaratti 	

ayed Buhari, 

	

32, 	Abdul Rashe~ed, aged 23 years, S/o. Hasainar, 
LJi-nb,yapu'j,a House 5  Kavaratti. 

	

33 	Hussain B., a . g&d 43 years, S/o. Kunhi Kunhi P., 
Biranthoda Hout!se, Kavaratti. 

Mohammedal'i T.P., aged 35 years, 
S/o. Abooback.er  K.K., Thekkilapura House Kavaratti. 

Sajid Kha~, , a.-&d 39 Years ,  S/O. Sayed Koya, 
Eclanilani Mbdse, K-8varatti. 

Jassin C., age'd 33 years, S/o. Ali K.P., 
Chonarn House, Kavaratti. 

Mohammed Rafi,_aged 37 
years, S/o. Harnzath Haji A.P., 'Molok 

Ffduk, Kava7ratti. 

0 



Mohammed Shaffee P.A., aged 35 years, S/O. Kuji Seedi Koya, 

Puthiya Alikoin, Arnini. 

Abdul Rahee :m, aged 34 years, S/o, Abdu Rahiman, 

Aynepura 1- 106se, Kavaratti. 

MLIshin, aged ~39 years, S/o. Nallakoya, 
Kuttith 

. 
ayapur.".1 House, Kavaratti. 

Akbar T.P., aged 33 years, S/o. Kidave K., 9 
Tharammakep'ura Flot'se, Kavaratti. 

F'aizel Hussain, aged 37 years, S/o. Shahul Harneed, 
Palamkakkada ]-louse, Kavaratti. 

Naiumudeen P., aged 36 years, S/O'. Sharnsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, ap e d 35 years, S/o. Kunhimoldeen, Mullapura House, 

c  Kavaratti. 

Aman, aged 37 years, S/o. Aboobacker, Kaladi House, 

Kavaratti. 

	

46, 	Raheem A., a 
I 
 ged 30 years, S/o. Khader, Agarn I -louse, 

Kavaratti. 

FI rozk. 
. 
han, ag . ~d 27 yeaps, S/Io. Sayed Poo, 

UllikanapLll-  i7jouse, Kavaratti. 

Abdul I-lasillin M.I., aged 33 years, S/o. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 

Urnbiy aIRIra House, Kavaratti. 

-nmed, C.P. Abdul Ra,zak., aged 42 years, S/o. Mohai 
Charna~ atha ~)ura House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, S/o. Hamzath, 

Kunhiblyocla,.I-Iouse, Kavaratti. 

~ C.P. Raheem, aged 31 years, S/o. Hameed, 
Chandipura House, Iz' avaratti. 

M . 'r . p . 	Raliman, aged 43 years, S/o. Khalid, 

Melathiruvathaf-aura House, Kavaratti. 

38. 

391 . 
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Moominath, aged 37 years, D/o. Kidav, 
Neliyarnpu'ra House, Kavaratti. 

Halima, aged,,35 years, D/o. Koyamma, 
Thaleek.epura:Ffouse, Kavaratti. 

Sayed .Abdul ~Rahedrn, aged 46 years, S/o. Haji Sayed Shaikoya, 
tJmi-nar'mano6da House, Kavaratti. 

Abdul Reheem, aged 30 years, S/o. Flamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. H-amzath, 
Ullkanapura House, Kavaratti. 

Sayed Abdul Jaleel., age'd 39, S/o. Aboobacker, 
puthiya Kunn a'rnkalam, Kavaratti. 

Muhsin, aged ~ 8 years, S/o. Koyarnma, 
Kunnumpura House, Kavaratti. 

Seethi Kbya,:aged 19 years, S/o. Cheriyakoya, 
Edanilam House, I(avaratti. 

Mari yornfnab i, aged 36 years, D/o. Mohammed, 
Kattikularn I-louse, K-avaratti. 

Mohammed Shafi, aged 33 years, S/o. Aharnmed Haji, 
Pakichipura House- , Kavaratti. 

Mube.ena, age d 23 years, D/o. Sayed Poo, 
Ne I iyampu ra fl ouse, Kavaratti. 

Salma,'aged 2-.2 years, D/o. Cheriyakoya, 
Vadaki 

I 
 la pura House, Kavaratti. 

Muham'med,aged 32 years, S/o. Attakoya, 
Vadkilapura,j,' avaratti. 

Sairabanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal House, Arni -ni. 

Mohammed Ali P.M., aged 27 years, S/o. Hamza, 
Puth,i.ya . Manzlil, Am-ini. 

C h e r;~~Y, - "Kdry 	41 yte'drS, S/O. kwbl Khadet, 
Pandart.c.m H-6-usc, /Vfnifti. 

0 
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Cheriya 
. 
koya M.C., aged 32 years, S/o. Hameed, 

Melache.taa FlouseXadmath. 

ShafeeN.P., aged 39 years, S/Q. Ismail, 
Vadalckilapur a ~ House, Kadmath. 

Fazeerali N.M., aged 25 years, S/o. Kahalid,, 
Noor Mahal,;Kadrn ath. 

Shahul Hai-need, aged 21 years, S/o..Ibrahim, 
Melachetta l4ouse, Mrdffiath. 

Naji-nudeen P.N., aged 28 years, 
S/o. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Moharni-ned 1-clubal, aged 46 years, S/o. Khader, 
Attalada Hod'se ~Aridroth. 

Muthubi A.K., aged 42 years, D/o. Muthukoya, 
Appurakkat House,, Andr6th. 

1--la arorni-nabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal I-louse, Androth. 

BadarUdheen Koya A.B., aged 38 years, S/o. RST Thangal, 

Aliyatharni-riada f3itha- thablyyapuram House, Androth. 

Asi-nabi, aged 38 years, D/o, Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegurn C.P., aged 36 years, D/o. Nallakoya, 
Chattapok,kada House, Androth. 

Fathimath Suhara, aged 39 years, D/o. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, D/o. Yousaf . M.P., 
Achammada House, Andeoth. 

8 3. 	Khaulath L., aged 38 years, D/o. Nallakoya'F., 
Lavanakkal I-louse, Androth. 

Balha T., aged 37 years, D/o. Pookunhikoya, 
Thallat,h I 

- 

 louse, Androth. 

Rahamth P., aged 42 years, D/o. Koya Kiadve, 
Pathada I-louse, Andtoth. 

 

 

 

 

 

 

 



F Mv, " M."I 

G 

86. Naseera. Banu M.K., aged 40 years, D/o. Kunhi Koya, 

Moolakad H6use,Androth- 

87, Kadee ~h ,pmrd'dbi L., aged 40 years, D/o. Seethi M., 

Lavanakkal House, Androth. 

Saromm,abi 	aged 43 years, D/o. Aboobacker, 

Thacher 
I 
 y House, Androth. 

Mullapoo M. K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyarnma K.P.., 
Lavanakkal House, Androth. 

Aysurnmabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery Hou'se, Androth. I 

Habeebath k, aged 42 years, D/o. Muthukoya K.K., 
Ayinammada' House, Androth. 

Muthubi P.NA 
i 
 ., aged 42 yeas, D/o. Yakoob, 

Puthammadam House, Androth. 

Ramlath Beegurn., aged 42 years, D/o. Sherukunhi, 
Kunriel Hou 

. 
se, Androth. 

I-lameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makke ~~,,, House, Androth. 

Safiya.b ~j M., 'aged 39 years, D/o. Nallakoya M., 
MathiF.Hous6, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil',House, Androth. 

Hussain P.P.,'aged 45 years, S/o. Aboo Sala, 

PoovinapuraHouse, Androth. 

Attakoya, aged 56 years, S/o. Asainar K., 
Attalada'House, Androth. 

Hussa 	K., aged 48 years, S/o. Seethikoyq,, 
Edaya 	House, Androth. 

Sayeed.'!Moharnmd Koya L., aged 54 years, S /o. Kader P 
Lavana ~ 

.!: 
kal fli~ou-se, Androth. 
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Hussd I'Ti K., aged 50 years, S/o. Sayeed Bhkari T.M., 
Kunn'd8hada-1-f—jouge, Androth. 

age 	y Ismail," 	d 40 ears, S/o. Lava Burhikage Moosa, 
Kunnu:  m"ange House, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohami -ned, 

Pathada,Hous,e, Androth. 

Pookunhi, aged 31 years, S/o. Saye Moharnfned, 
Keechelam House, Androth. 

MY. Moharpmed Hussain, aged 35 years, 
S/o. Kida,ve, Moodarnpura House, Androth. 

(By Advocate: Sri K.B. Geingesh) 

Versus 

Applicants 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti — 6182 555. 

Director of Panchayats, Department oPPanchayats, 
Administration oFthe Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

1) 	Department of Labour and Employment, 
A=rati,~n of the Union Territory of Lakshadweep, 
Kavar&,ti — 682 555, p 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director — 682 555. 

5, 

	

	Department 6f-Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director — 682 555. 

Depar I  ti-nent of Women and Child Development, 
Admini ~tratl6n of the Union Territory of Lakshadweep, 
Kay"gatV, represented by its Director — 6 182 555. 

Depa-ftibent of Fisheries, Administration of the Union Territory of 
—682 555. Lakshadw'eep,~,,Kavaratti, represented by its Director 

9. 	Department 0 . f Ani'mal Husbandry, Administration of the Union 
Territory.of a,kshadweep, Kavaratti, 
represented b y  its Director-682555. 



roll  

Lakshadweep Khadi and Village Industries Board, 
Kavar 

. 
atti, rep"resent'ed by its Chairman - 682' -'555. 

Revenu'e Su-~,bivi:sional Officer, Kavaratti Island - 682 555. 

Sub Di'visia,  al.  Officer,-  Arnini Island - 682 554. 

in Assistant,"E ng~" eer, LPWD Sub Division, Andrott Island-682 553. 

L.akshadwee-p~`Digtria Panchayat, District Panchayat (HQ), 
Kavaratti, 

represen 
i 
 ted by its Ch.ief Executive Officer - 682 555. 

Village (Dwe-e Paftchayat, Kalpeni Island, represented by its p 
Executive 0 	- 682 5 5 1. 

Village (Dweep) Parichayat, Kavafatfi Island, represented by its 
Executive O'~.rica - 682 555. 

Village (Dweep) Panchaya, Amini Island, 
represen, ted b : 

y,,Its E kocutive Officer - 682 5 54. 

Village (T )Wq'6'p)PaMhayat, 
K 	

A 	1 .1 
resented by its ad 	ffd rep 

Execuii~6 Of5cer - -'082 553. 

Village (Dwee, 
I 
 P) Panohayat, 

Andro.t.h:Is 
, 
faq.4, represented by its 

Executive 0-fitce? -682 552. 	 Respondents 

[By Advocate., Sel S, Radhakrishnan (RI -8 & 10 18)] 

58. OA  3~Z/20,43. 

1-lus§ain S/o' Aboosala, 
,Sai,,a,i"n',a-ppa'd- ~t~(K*onc~h-ukakada) House, 
Aga t 1~ ~P-ib's~'~ntly working as -cleaner, 
R6 S .  il"I"Aoi-t' f" A--'atfi. 

Shukooy,,,,. S V " o-' late,  Kidave, 
Pakrulnup"ah","o,da House, Agathi, 
Presenfl'':-  ~ 'l-ki - - s Cleaner, y wqr,ing a, 
RGS Hospital, Agatti. 

Latheef, &/6 :  ttalkoryal;  - 
Kalkandiyod' 

' 
a House, Agathi, 

llreseht 	as Cl:eaner, 
RGS.:Hospil Agatti. 



~ D 	o a~ i ~n Subai, a, - 	h 	ed, 
Kulal:io a 1 -10 fse, Agathi, 
Pres6ently \vq~~i

' 

 1<ing as Cleaner, 
Agatti. RGS Hos ita 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working:as Cleaner, 
RGS Hospital,Agatti. 

Sheernabi, D/O.  late Shamsuddeen, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS HospitaA, Agatti. 

Abida','T)/O 1-talneed, 
M*kiivachoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/6 Mohamed, 
Koylam I-louse, Agathi, 
Presently working as Cleaner, 
IZGS Hospital, Agatti. 

SL11.1'.a..ip1q'p:)  S,/6 .1-larnza 
Kalan~ithlthiy,oda House, Agathi, 

Pre~ 

hlly- ~ working as Cleaner, 
RGS Ho's ital, Agatti. 

Maharpo' ; '6ci, ~S/o Koyassan, ' i 	 I... 	 I.,.''. 
Arnpdpally 1-16use, Agathi, 
Presently W&kin-g as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o.  Abdurahiman, 
Mariyathada House, Agathi, 

1 ;1  
Presen'tly w6rking as Cleaner, 
RGS Fll o's'pital, Agatti. 

Abbiahim ~ n,. S/ ~o late Harnza, 
~1-  ij. am I-j ~ use Agathi, M 
-  P 	En -y  - \V'~A~ 

, k or ing as Dhobi, 
RGS 

, 
Hos it" 1, Agatti. p 



	

14. 	Abd.~ I'kader. ~ O.IoUrnmer, 
Bi ~,akdtf­vbft: ~ House, Agathi, 

ing as Dhob i  Pres 
RGS 06 ~ pital";', ~~ A atti. 9 

	

15, 	Abdull ~4, S/o;'Khalid, 
Kandav:,ar Go'thi House, Agathi, 
Presently w'dr'king as Cleaner, 
RGS Hos pita,l :, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Administrator, 

Union Territ'61ry of Lakshadweep, 

KavL' !" iti -682555 

The,',Chairperson, 
Villdgq,':(Dwe6,'P) Panchayat, 

Agattil''sland'' ~ Union Territory of Lakshadweep 682553 

The M..edical:Qfficer in - charge, 

Co 	unity 1--lealth Centre, Agatti Island, 

Union,Territory of Lakshadweep 682553 	 Respondents 

'Ci (By Advkafo,:i ~ Sri S. . Radhakrishnan (RI&3)) 

59. 	0  -'k "  1/201371 
'77T'777 

'C.M~ If~k';oya j  aged 44', years, 

S S -i 	Ch:66ireyarnmakada House, 
Kada_nh~ at.~ Sk 

, 
j lled Labourer, 

office~ (~ . the' ~ Assistant Engineer Electrical, 

Eect.rical SO 135 Division, Kadamat. 

	

2. 	K.P. J~ l Al udde 
: 
en, aged 41 years, 

S/0 I.-ta,i"n"eeci'' ~.'Madkinachetta, Kattipura House, 

-Ski I 1pd,'J"~ a'b -6'urer, 

Of 
I 	

he:: Assistant Engineer Electrical, 

b Division, Kad'~Frlat. E 1 e~ ' ct r' 1,  0 a 

d 31 years, S/0 late Nallakoya 1~ affii -sbk ~ age K.P. 
dlj-" ~,.Tlouse, Kadamat, Skilled Labourer, '.K 	h' unt ipaa 

Assistant Engineer Electrical, of6c' 
Ele&ric'al: S.0 ,16:Division, Kadamat. 

B.M.- A.',adufla i  aged 42 years, So Harneed Melachetta, 
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BiriyoMjYi'~fdel-louse, Kada- mat, Skilled Labourer,. 
Off [cc oI.thc-:,,.-,Assistant Engineer Electrical_ 
Elc.ctr,ic'~11 Sub Division, Kadamat. 

5. 	KR'Kunhikova, aged 41 years, S/o late Hassainar, 
Keel'acherry House, Kadarnat, Skilled Labourer, 

Office of the , !Assistant Engineer, Electrical, 

ElectTiCal' Sub Division, Kadarnat. 	 Applicants 

(By Advmite: Sri.k l. Sreera 

I . 	The Administrator, 
UniofiI-erritor of Lakshadweep, 

Kavaratti-682555. 

The Director,of Panchayat, 

Department 6 f Panchayat, 
Administrati6n of Union Territory of Lakshadweep, 

Kavaratti- 682 555. 

The Chief.' Executive Officer, District Panchayat, 

Kadamat-682 : 5'56. 

The As,sistant'Engineer, Electrical, 

I e t "c'al Sub Division, Kadarnat-682 556.' 

Th'~". -c I I a i i,  p,e.i,-s o n, 
Vi 114'ge,,,Qw~6p Panchayat,.Kadamat-682 556. 

(By Advoc ~tc:'.Sri, ..Radhak-rishnan(RI-4)) 

60. OA 3M260 

I 	U.P. Jarnal"i, S/o C.O. Koyarni-na, aged 39 years W 
orkiii-g as 816led Labourer, 

Ani 	bandry Unit, 
Union J.&,),itory of Lakshadweep, Kalpeni-682 557 
a no 	t U j*esi TO, 	rnprampappada House, 

~:, VT 
kF~ Iahid-682 557. 

T.RN46ith ~u1<6"ya' S/o late M.K. Harnzakoya, aged 43 years 
worl<i~h,k~~ Ailled Labourer, 
Anirn ~ j- f-,.Iusb' ~ndry. Unit, 
unio'n-i,e 

: 
mto 

1 
 ry ofl-akshadweep, Kalpeni-682 557 

and residing at Thithiyapada House, 
Kalpe:ni I.slafid-682 557. 

M. Hyde. r-, S/0 late M.K. Yousef, aged 43 years 
worll.~'ing ~~s Q~sual Labourer, 

2i~ 



I C 

Animal Husb,andry Unit, 

Union. Territ6,n-~ of Lakshadweep, Kalpeni ~ 682 557 
and residing. 

, 
at' Manchiyanam House,, 

Kalpeni.lslaiid-682 557. 

 K.O.'M ~o 'ar4j'~i6necl Ibnu'Jaffer, S/o K.P. Sayed, aged 44 

a years, 	as Casu I Labourer, 
Anim- all-I-lusbandry Unit, 

Urlt'ph'j',e,~-ritolry of Lakshadweep, Kalpeni-682 557 
and ri'esiding:at Kakatchiyoda House, 

Kalpeni I ~slan`d~ '-682 557. 

 M.K. Naseer, ,,S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal H. usb.andry Un 

. 
it, 

Union Territbry,of Lakshadweep, Kalpeni-682 557 
and residing, ~'t Mali -nikakkada House, 

Kalpeni Island-682 557. 

 M, Kalani,.S/6M.C. Muthukoya, aged 34 years 

working as,,C,as-uaI.La.bourer5 

Animal Husba~ !ndry' Unit,. 

e t6r Lakshadweep, Kalpeni-682 557 rr 

an 	idin ,O`iaki Mara]. House, 

I,,,  a! p 	i. I s I' a~~ 	d ,- 6 8 2 5 5 7. 

 K.K. Mo'ha'n , I 
, rped Rafeeclue, S/o V.K. Kojankoya, aged 45 

ye.ai-s,wq.0dng as Casual, Labourer, 

Animal Husbandry Unit, 

Union. TerriO,  ryi of Lakshadweep, Kalpeni-682 5 5 7 
and''resid'ii~g; ~ t:.Kaiidai-nkal,am House, 
Kal . ' 	I', pen J,sl ~nd-682 55T 

8, M. 	S/o late  M.C. Ahmedkunji, aged 47 years 
wo -k 	 Labourer, 

A' Unit, 
0 	I..eri 	r 	of Lakshadweep, Kalpeni-682 5.57 P. Y,  

and , re5lding.4t: Maral House, Kalpeni Island-682 557. 

 K.O.  Abdul Salarn, S/o P. Assainar, aged 39 years 
workipg.f~:s C ~~ ual Labourer, 
An,imalllusb,andry Unit, 
UnibnTe.rritp 1-Y  of Lakshadweep, Kalpeni-682 557 
and residing at ,  Kakatchiyoda House, 

Kaipenl' ~ 

: 
Is I and 

1 
 ~682 557. 

 PY ~ :Mb §thafa, ,S/o I ate Sayedmuhammedkoya, ,  

ag',d;;47)~eai- ,s 	working as Casual Labourer, 

Ani 	s 	indry. Unit, MW 
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Union Territory of Lakshadweep, Kalpeni-682 557 
and.re .s.idi lng at'. Poldmrappada House, 

Ap Kalpenitsland7682 557. 	 plicants 

(By AdV6 	~4'11ii Unnikrishnan) 

Versus 

The Adniinistra.tor, 
Union Territory of Lakshadweep, 
Kavaratti.-68.2555 

'Fhe Director of Panchayat, 
Department of Panchayat, 
Union 'Ferritbry of Lakshadweep, 
Kavaratti,-6,92555 

3.. 	The Chic f -Executive Officer, District Panchayat, 
Union Terri.tory of Lakshadweep, 
Kavaratti,-1605,55 

4. 	The Veterina; Assistant Surgeon, TY 
Village Mveep Panchayat, 
Kalpeni-682 557 	 Respondents 

(By Advocate: Si-i :S..Radhak-rishnan) 

61. 	OA 395/201'3 

I 	Szii ~u!'Abid, ~,S/o Yusuf, aged 40 years, 
'llala House, Kadamat, 
ict Panchayat, Kadamat. ,P 

2. 	Ab, u SJi'uIc6,6r', S/o Sayed Ali, aged 41 years, 
Ukkdyaclietta- .1-louse, Kadarnat, 
BusQr.1vei-, D.iStrict Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakarn House, Kadamat, 
1-1-elper, District Panchayat, Kadamat. 

Ayoobkhan, 'S/o Kunhikoya, aged 37 years, 
Kepq~ i.,M .ahal House, Kadarnat, 

::T)istric't Panchayat, Kadamat. 	 Applicants ~per, 
-:m 	W. 

(By Advqc.d . ,, , : -Sri R. Srecraj) 

Versus 



0 
The Adni-ilms; rator, 
Un" 'I",  ''ritory of La'kshadwee P, 
KaWiratn"68 ~ 555 

Th DJ ec.,o ~ f Panchayat, e 	4r, t r- ~ ,o 
DepartMent orl-lanchayat, 
Administration of Union Territory of Lakshadweep, 

Kavaratti-682555 

3. 	The Chief Executive Officer, District Panchayat, 	
Respondents Kavai-atti-682555. 

(By Advocate: Sri S Radhakrishnan) 

62. OA  400/201_~ 

P. P. Sir'aj,~ ag-6d 44 years,: S/o M. Subair, 
Puthi P 

. 
ari6rani House, Agatti Island, yq 

Union J'. erritory of Lakshad weep. 

N ou sh ad -  At i,' aged 3 2 years, S/o U. Sabjan, 
Keeja'Saraillilia ~ pada' ~House, Agatti Island, 
~J n ion 1 ~erritory of Lakshadweep. 

M.I.Abdul Naser, aged 28 years, S/o M. Abdul Rahiman, 

Mela N1;o.i*h ~ ..1-,-Io'use, Agatti Island, 
Union 1 , 0'ri- itory of I-Ashadweep. 

'a'IJ ` --aged 30 years, S/o Kidave , _M  e  
I; IotIse, Agatti Island, 

I`e "I"6r of Lakshadweep. Unio ~~ ' 	TI 't y 

-s, S/o Kasrni, K . C.: A b du L'S h u k o o I aged 38 yeai 
Kariyamach 

' 
ett 

' 
a House, Agatti Island, 

UnionTerrit6i, y of Lakshadweep. 

M.-P.,  Ntz'arn'dddin_, aged 27 years, S/o M. Abusala, 
Agatti Island, i 	

Applicants Unlon'T ~(crr'lt(`)r :  of"Lal<shadweep. y 

Anill<urnar) (By AdVouit-:!11-Sh ­N 	I 

Versus 

The X~ iiiinislrator, 
Union.Territory of Lakshadweep, 
Ka~/aratti._68,2551 

2. 	rhe, Cha irper4son, 



e- 

Village (Dweep) Panchayat, 

Agatti Island, Union Territory of Lakshadweep ,  682553 

-nent Officer, Ka The Employi 	 I . , varatti, 
Union 'Ferri tory of Lalsshadweep-6825- .51 

The Director of' Panchayat, 

Department of Panchayat, Kavaratti, 

UnionTerritory of Lal(shadweep-682551. 

The Chief' ExeCLItiVe Officer/Special Officer, 

Village (Dweep) Panchayat, 
A()atti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agmtl Island, Union Territory of Lakshadweep'682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA  404/2013 

Nadirsha N.P., S/o Nallakoya PN., 
aged 31 years, Nena.rnpappada (House), Kalpeni Island. 

-y of Lakshadweep, -ritoi Union 'I ei 
Working as Casual Labourer in the 

Department of Science & Technology- Kalpeni Dweep. 

2. 	Affefudheen A.K., 

S/o Cherikoya K, aged 30 years, 
-a (House), Kalpeni Island. Akkai 

Union Territory of Lakshadweep, 
Working as Casual Labourer in the 

Department of Sciei~ ce & Technology- 
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuria.kose, Sr.) 

(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 

UnionTerritory OF Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 

Department of Pan-~hayath, Kavaratti-682555. 

Applicants 



T="4  

4. 	The Director, 
Department of Science & Technology. 
Kalpeni. 

(By Advocate: Sri S. Radhakrishnan (RI,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Ali, 
Skilled Labourer, Anipal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

Respondents 

Applicant 

0 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555, 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. OA 413/2013 

Asif Ajnad,, S/o Bader, aged 26 years, 
Pathurnmathoda (House), Kiltan Island, 
U.T. of.'Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Respondents 

Applicant 
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 The Administrator, 

Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 Director of Panchayat, 

Department of Panchayath, Kavaratti-6825.55. 

 Mission Director, 

National Rural Health Mission, Kavarafti-682555. 

 Medical Officer in Charge, 

Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (RI, 	to 5)) 

66. OA  423/2013 

I Abdul Kareern C., aged 42 years, S/o Subal'r P.P., 
Chonam House, Agatti. 

 [Jbaid V., aged 35, years, S/o Bamban, 
Valiya Illarn, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti'. 

 Hafsath M., aged 46 years, D/o Ummer, 

Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 

Uriyoda House, Agatti. 

 Umilla T.P., aged 54 years, D/o Khader, 

Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o Alif T.P., 

Chekkakkal House, Agatti. 

 
-
Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House ~ Agatti. 

Respondents 



P" -, "-7 

Saromma M., aged 39 years, D/o Harnza, 
Marlyathoda House, Agatti. 

AshrafA.K., aged 42 years, S/o Aharned M., 

Achan Kuttlyoda I-louse, Agatti. 

Abdul Razzak R., aged 3' ) years, S/o Harnza U., 
ROU11ammada House, Agatti. 

Shaffabi P.P., aged 36 years, D/o Harnza K., 
PllthiyapUl -a House, Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

9 

I 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 

Kavaratti-0825,55. 

2. 	Direc .tor ofPanchayats, 

Department of Panchavats, 

Administration of the iJnion Territory of Lakshadweep, 

Kavat-atti-682555. 

D  -ector ofEducation, ii 

Directorate of Education, 

Administra.tion ofthe Union Territory of Lakshadweep, 

Kavaratti-682555. 

4. 	Villaoc (Dweep) Panchayat, 
zz'  Agatti Island represented by 

its F'xcecutive Officer-682554. 

(By Advocate: Si - i S. Radhakrishnan 

67. 	OA 444//2013 

Aboosalih, S/o Rasheed Koya, 

Padalapura, Kil-tan. Island.. 

Union Territory of Lakshadweep, Pin-682558, 

(By Advocate: Sri ShabU SrCedharan) 

Versus 

I . 	Union Territory of Lakshadw ~ep represented- 
by the Administratoj - , , 

Kavaratti Island. Pin- 682555. 

Respondents 

Applicant 



 The Director of Panchayat, 

Union Territory of Lakshadweep, 

Kavaratti Island. Pin- 682555. 

 'Fhe Chairperson, 

Villa0e (Dweep) Panchayat, 

Kiltan J  sland. 

Union
.Territory of' Lakshadweep, Pin-682558. 

 The Executive Officer, 

Villa,ge (Dweep) Panchayat, 

Kiltan Island. 

Union Territory of Iakshad weep, Pin-682558. 

 The Assistant Engineer, 

Electi cal Sub Division, Kiltan Island. 

Union Territory of Lakshadweep 

Pin-682558. 

(By Advocate: Sri 	S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I 	. Harneed 1~ ., S/o Abdul Rahman, aged 36 years, 
Keelaz*111am H) Kiltan Island. 

Union Territory of Lakshadweep. 

Working as Casual labourer 'in 

Lakshadweep Building Development Board, Kiltan. 

2. Saleem K., S/o Badar K, aged 28 years, 
KUttLll<Lllll (1-1) Kilta n Island, 
union Territory of' Lakshadweep. 

Working as Casual labourer in 

Laksh ~dweep Building Development Board, Kiltan. 

1 1  -lisiiiiiioor, S/o Moliarnmed, aged 38 years, 
Pakki 'vocia (1-1) Kiltan Island., 
Union Territory or Lakshadweep. 

Working as Casual laboUl 'Cr in 
Lakshadweep Building Development Board, Kiltan. 

4. I)0nkUtti, S/0 Pookoya, aged 48 years, 
Surambiyoda (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 

Working as Casual Labourer in 

LakshOweep Building Development Board, 

Respondents 

Applicants 



(By Advocate: Mr. GraShiOLIS Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

I 	The Administrator, 
Union Territory of Lakshadweep. 

2. 	The C hairperson, 
Village (Dweep) Panchayat, Kiltan. 

3, 	Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

4. 	Director oil,  1 1 anchayat, 
Department of Panchayat, Kavaratti. 

(By Advocate: Mr. S. R,adha,ki-l ishnan (RI, 3 to 4)) 

O.A  No.  488/2013 

Salmath 
D/o. Saved Koya 
Madapally House 

Respondents 

Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I . 	Th c A 
C! 
 ministrator 
A Admin,'i,stration ofthe Union Territory 

oft'a 1(,~had weep, Kavaratti-7  682 555. 

2. 	Th c D i i -ector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavar-atti— 68-2 555. 

- ti -nent ot'Science and Technology Dep ~ i - 
Union Territory of Lakshadweep, 
Kavara.'thl – 682 555. 
Re . presented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

OA 492/2013 

Respondents 

0 



K. Bushra Be'egum, W/o Hakeem, 
Aged 27'year"~, Casual Labour, 
Of-rice of the 

I 
 Veterinary Assistant SurgQon, 

Animal Husha'ndry Unit, AiTiini. 
Lakshadweep-682 552. 	 Applicant 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 

Kavaratti lslai~ d, Pin- 682555. 

2, 	The,  Dii,*ector of Panchayat, 

Departi.il'ent of Panchayat, 

Union Territory of Lakshadweep, 
Kavaratti Island- Piry- 682555. 

The Veterinary Assistant Surgeon, 

Animal Husbandry.Unit, Arnini. 

Union Territory of I-akshadwe'ep-682 552. 

'I'lle Chairperson, 
Village (Dweep) Panchayat, 
Amini, L.,akshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI -3)) 

71. OA  499/2013 

Rahmath Beegurn Keelakunnikkam, 
W/o. Moharnmed BiX, 
Data E`ntry Operator (MGNREGA), 
Sub-Di visional Office, 
Kadamat Island, 
Union 'Ferritory of I-akshadweep. 
Residii-ig at Keel akunn Ikkarn I-louse, 
Kadamat Island - 
UnionTerritory of Lakshadweep, PIN — 682 556. 

Moharri'medShati Qraishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNI~EGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadan-iath Island, Union'"Ferfitory of Lakshadweep, 
Residing at Malika I-louse, 
K'adamatIsland, 



Union Territory of Lakshadweep, PIN — 682 5 ~56 
	

Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 

(Departi 
I  
-nent of Rural Development) 

Kavarath,0. . 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act;, 
Office of the Rrograrm-ne Officer, 
National Rural Employment Guarantee Act, 
K adamat, Union Territory 
o fLakshad weep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthu'Koya K 
Casual: Labour, Street Light Maintenance .j 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address : Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pin — 682 552 

(By Advocate: Mr.TCG Swamy) 

Versus 

The A 	nistrator 
Uniont.. -ritory o'f Lakshadweep 
Lakshald weep Administration 
Kavarqtfi —682 555 

Respondents 

Applicant 

2. 	The Executive Engineer 
(Department of Electricity) 
Administration ofthe Union Territory of Lakshadweep 
Kavaratti — 682 555 

The Secretary (Panchayats) 
(Directorate of'Panchayats) 
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. 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

"I'he Chairperson 
Village Dweep Panchayat 
Arnini Island, 
tinjori Territory ofl-akshadweep — 682 552 

"Me As.sistant Engineer (Ele) 
Electrical Sub Division 
Union Territory ofLakshadweep 
Amini Island — 682 552 
The Dii,ector 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Advocate: M r.S. Radhakrishnan (R 1 -3,5&6) 

73. 	O.A  No..  509/2013 

Maleeha Beegum ~ K.C. 
D/o. Indeen Kandilath 
Kaval*Chetta House, Androth. 

Shahida Beegurn K.. 
D/o. Harnzakoya 
Kandlath House, Androth. 

Subaida M. 
D/o. Kidave UX 
Makl<et I-louse, Androth. 

Aysha.Reegum F'.V.K 
D/o. YAbob P.K 
PuthiYa'Tentanive'll Kad 
Androth'.** 

Rahmath Beegum 
D/o. Harrizakoya P-0) 
Kunhall House, Androth. 

Thahlra L. 
D/o, Seethl Nallal 
Lavanakal House 
Androth. 

Subaida A. 
D/o. S Oyed Mohammed M. 



Aliyathara House, Androth. 

I'athim,athu Suhurabi P.V.K 

D/o. M~J.6ed P.V.K 
Pental~̀:"  11 Kad, Androth. 

Slyad K-han L. 
S/o. Kunhikoya A. (Late) 
Kandilath House, Androth. 

Ralsa K,. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada House, Androth. 

Flaseena Beegum C.P.1 
D/o. AbdUlla MT 
Chernmachery Puthiya Main House 
Androth. 

12 	I-labsabi P.U.P 
D/o. FOkarukdheen K. Cherlyadam 

Ummat'habiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator '  

Admini'.S~~ tration of the Union Territory 

o f Laksl~ad weep, Kavarathi — 682 555. 

Direct 	te of Industries 

Union ,,~ . mtory of Lakshadweep 

Kavarathi, represented by the 
Director of Industries — 682 555. 

C  - Su erv' oii 	P. 	Isol 
Coir Production Centre, Androth — 682 557. 	Respondents 

(By Advocate: Mr. S. Radhaki- Ishnan) 

74. 	OA 510/2013 

I-laseen*aID -laseenabi Therakkal 

Therakl~`~-! House, K adamath 
Data Erffly Operator 

Villao
:- , -
.D,*\veep Panchayath, Kadarnath 	 Applicant 

Mi 	aj (By Advocat : 	--R-Sreer ') 



I 	The Administrator 
Union Territory of L,akshadweep 
Klavaratti — 682 555 

? 	'Fhe Director of Panchayath 
Departmeiit of Panchayath 
Administration of' Union Territory of Lakshadweep 
Kavaratti — 682 555 

1 	The Executive 
0  1, 

ficer, 
Village (Dweep) Pailchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kladamm -- 682 556 

The District PrograMme Coordinator 
MGNRI._1'.GA, Kavaratti — 682 555 

The Sub Divisional Officer and 

Programme Officer MGNREGA 
I'ladamat — 682 556 

(By Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

75. OA 557/2013 

1 . 	K-N.Nasecr 
Kodavalappu Hou,~ e, Kiltan 
Cook, Governmcm Senior Secondary School 
I"'Iltan 

Respondents 

? 	I/I.P.Dawood 
Kilappura Flouse, Kiltan 
I-loon, Government Senior Secondary School Applicants 
Kiltan 

(By Advocate: Mr.R.Sreeraj) 

VerSLIS 

I 	The Administrator 
Union 'Ferritory of Lakshad1 weep 
K'avaram — 682 555 

2. 	The Director of .'Panchayath 

Applicants 



OL 

Department of Panchayath 
Administration of Union Teriitory of Lakshadweep 
Kavaratti — 682 555 

I'lie Executive Officer, . 
Village (Dweep) Panchayath', 
Kiltan — 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan — 682 558 	IJ 

The Principal 
Government Senior Secondary School 
Kiltan ~ 682 558 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan (RI -3 & 5) 

76. OA 566/2013 

I 	Safiyath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Governi-nent J.B.School 

Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.Scho,ol 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



Ummer P.P.1 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
K adamath Island 

I-11dayathulla P 
Cook, Government J.B.Sch lool 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Pu,thiyapura 
Kadamath island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornmada 
K'adamath Island 

Jafer P 
Driver, Jawaharlal Nehru Senior Secondary School 
K'adamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr. , P.V.Mohanan) 

Versus 

I 	The Adn-linistrator 
Union Tei-ritory of Lakshadweep 
K,avaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Un ' ion Territory of Lakshadweep 
Kavaratti — 682 555 

The Head Master 



Government J B School 

Kadarnath — 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Sec ondary School 	

Respondents Kadarnath — 682 556 

(By Advocate: Mr.S.Radhal ,,rishnal n 

77. OA 5_67/2013 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawah 

' 

arlal. Nehru 
Senior Secondary School 	

Applicant Kadamath Island 

(By Advocate: Mr-P-V.Mohanan) 

Versus 

The Administrator 

Union Territory of Lakshadweep 

K,avaratti — 682 555 

2. 	Director of Panchayath 	~J 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 

Kavaratti — 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 

Kadarnath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I 	Yacoob 
Kathatlie Chetta House, Kadmat. 

Vahida 
Marikilarn House, Kavaratti. 

H abu sa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi House, Kavaratti. 



. . . .......... 

Muhammed Salih 
Aynepura House, Kavaratti., 

Fareecia Beegam 
Molokepura House, Kavaratti. 

Saleem 
Pallicham I-louse, Kavaratti. 

Barnban 
Nambicharn House, Kavaratti. 

!::0, 

Sayed Abdullakoya 
ChendipUl-a House, Kavkatt .i. 

Nafe.esathbi ,  
Poodlyam House, Kavaratti. 

I I . . 	Jamallyath 
ThiriMpUra House, Kava ~*~atti. 

Fazeela Beegurn 
Kannipura House., KavarAtti. 

Ummer 
Thirinikad House, Kaya,f: ti. 

14, 	Firozkan 
Athnachammada HouseRavaratti, 

Jaff~ r 
Marikilarn House, Kav', atti. 

Amanuila, 
Mela 111am House, KaV.aratti. 

SirajUdheen. 
Molokepura House, Ka,V&'atti. 

HiYaSUdheen 
Chamayathapura House"*Kavaratti. 

19. ~ Fathahudeen 
KadapUrathaba House, R ~Varatti. 

20. 	Munecr 
Kuttipapepura I-louse, Kavaratti. 



Ashik 
	

0 

Puthiya Alikorn Houg.e, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Muieeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar Hussa im 
Beeranthoda House, Kavaratti. 

Muhsiri 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr.K .B.Garigesh) 

Versus 

The Administrator 
Administration of Uniori Territory of Lakshadweep 

Kavaratti — 682 555 

? 	Director of Panchayath 

Departmerit of Panchayath 

Administration of Union Territory of Lakshadweep 

Kavarattl — 682 555 

Director of Agriculture 

Departi-nei-it of Agriculture 

Administration of Union Territory of Lakshadweep 

l,',avaratti — 682 555 

Director of Ariii-nal Husbandry 

Departmerit of Ariii-nal Husbandry 

Admimstration of Umon , Territory of Lakshadweep 

Kavaratti — 682 555 

Village (Dweep) Paricha ~ A'th Kavaratti Island 

represei -ited by its Executive Officer, 



Respondents 

(By Advocate: Mr.S.Radhakrishn.ran) 

79. OA 582/2013 

I 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 

	

	Snit.Sulfabeegurn 
. Cook, G. 1-1. S Kadmat 
Residing at Melachetta Haijumakudi 
Kadarnath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I 	The Administrator 
Union Territory of Laks'hadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of.Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarattl — 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library,! Kilthan fsfa,'nd 682 557 1 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/0. Abdulla Koya P.S., 
Shaiknaveed (1-4), Kiltan Island PO., 
Union Territory of Laksh ~ -dweep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 

I 	Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin — 682 555. 

2. 	The Director of Pa:nchayat. ,,h,'Un ion Territory of Lakshadweep, 



KaVaratti Island, Pin — 682 555. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin — 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of I-al<shadw.eep, Pin.— 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin — 682 558. Respondents 

J'By Advocate: Sri S. Radhal(j-ishnan (R 1, 2, 4 & 5)] 

81. OA  634/2013 

Malikdeenar, aged 21 yeas, S ./o. Harrizath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I 	The Administrator '  
Administration of the Union . Territory of Lakshadweep, 
Kavai-atti-682 555. 

Director of Panchayats, 
Department of Panchay .ats, - 

' Administration of Unlon-Teritory of Lakshadweep, 
Kavaratti — 682 555. 

Department of Edu,cati .011,.Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direcfo. i-..—, ._682 555. 

Village (Dweep) Panchayat, 
Agattl Island, represented by its Executive. Officer, 
.682 554. 	 Respondents 

(By Advocate: Sn S. Radliakrishnan) 

82. OA 635/2013 

I 	Fathahud,heevy K.P., ag~d,40 years, Slo. Sayed Muhammed Koya, 
Kattampaill House, Agaid. 

2. 	,Youn i s, aged 3 1 ,  years !, S/o'. 	la, M.ariyathoda House, 
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Agatti. 

K.M. Shahida, aged 40 eaers, D/o. Kasmi, Kuttiyam Y I 
Mukriyoda House, A ­aiti ~ . 9 

4. 	K.M. Amina, aged 46 ~years,'D/o. Abdul Rahman, 
Kuttlyam Muktiyoda"H66sq, Agatti. 	Applicants 

(By Advocate: Sri K.B, Glangesh) 
I 	i 

Versus 

I 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti —  682 555. 

Medical Officerin h F' 
Community Health C ~e~ir~ e,':Agatti — 682 553. 

Medical Officer in Ch,'a'&- g'e- ," Rajiv Gandhi Speciality HospitaJ, 
Agatti — 682 553. 

Village (Dweep) Panc'Na'y'at', Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegurn M.I., Meppqda Illarn, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the ~ ' :U'J nion Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Parich -  ayats' 
Department of Panch4yats', 
Administration of Union Territory of Lakshadweep, 

2 Kavaratti — 68 554.` 

Applicant 



Z'  t 

j. 6  

Project Manager, Desiccated Coconut Powder Unit, 

	

' 	I  ' 	" Lakshadweep Developrnent ~ Corpo.'ration Ltd., 
Agatti, Kavaratti. — 682 554.. 

The Deputy Director (Adm,n.), Lakshadweep Development 
Corporation, Kavaratti — 682'.554. 

Village (Dweep) Panchayat, 
Agatti Island, represented by4ts Executive Officer, 
6 82) 5 5 3. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan).. 

-84. OA 822/2013 

B.P. Navas, Aged 27 years, S/o. Ka8,mi M . Y., 
Vallyapura House, Kilthan Island 
U.T. ofLakshadweep.. 	 Applicant 

(By Advocate: Sri P.V. Mohanan)" , ','.i ~~ .'Pl. 

Ver-sus 

The Administrator, 
U'I' of Lal<shadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Dopartment ofPanchayat,: 
Administration of UT of La'ksh.ad.weep, 
Kavaratti — 682 555. 

3.. 	'Fhe Principal, Government Higher Secondary School, 
Kilthan Island — 682 556 	 Respondents 

85. 	880/2013 

Muthukoya N.P 
Nalakapura, Kiltan Island 
LJnIon Territory of Lakshad ~4~'P'. ~1,682 558 	 Applicant 

(By Advocate: N4r.Shabu Sreedharan) 
. 	~ 	I 

Versus 

I 	~Jnion Territory of Lakshadweep represented 
by the Administrator 
K,avarattl Island — 682 555 
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 Director of Panchayat ~ I 

;; UnionTerritory of Lak~! h6dwee~p 
1 0 	I 	~ i ; ~ 	, 

Kavaratti Island — 682 55 ~ 

 The Senior Administra4l ~'e"OfPi 
. 
cer 

Education (District Panc;*Il'!AY''Ath: ') 
UnionTerritory of Lak,,s6, d; w'4 e'eP 
Kavaratti Island — 6825 5 

4. The Principal 
Government 	Senior S&'"`q'nda'r'y'- School 
District Panchayat, Kiltah'Isla, nd 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakri 
I 
shnan) 

86. OA 898/2013 

K-C.Abdul Khader 
Kulikaraya Chetta Hous ,-e' ~'- 
Chetlat 	Island 
Union Territory of Laksh114d.w'&e!f'- 682 554 P 

(By Advocate: Mr.Shabu Sreedlh --Ar~~Ikil 

Versus. . 

Union Territory of Caks 1 MMW'* ~̀,~, eep represented 
by the Administrator 
K avaratti Island 	— 682 51, 5,"5 ~' 

 The Director of Panchay:  
Union Territory of Lakshadweep, 
Kavaratti Island ~ 682 555 

The Senior Administrative''Officer 
Education (District Panchayath) 
Union Territory of Laksha,dN~eep 
Kavaratti Island — 682 555' ,d`V 

The Principal 
Government Senior S :eco~ n 'dary ~ School 
District Panchayat, Ched~,( Island 
Union Territory ofl-aksh adweep 682 554 

(By Advocate: Mr.S.Radhakrishnan') 

Respondents 

Applicant 

Respondents 



87. OA  904/2013 

Kadeeja C.P 
CheriyapUrakad 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I . 	The Administrator 
Administration of the Uniont -Tefritory of Lakshadweep 
Kavarattl — 682 555 

Applicant 

Sub Divisional Officer 
Office Of Sub Divisional Officer 
K alpeni Island — 682 554 

p 
The Director (Rural developnient) ~ 

Department of Rural Development 
Administration of the Union Territory 
o fl-akshad %veep, Kavaratti 	682 555 

(By Advocate: Mr.S.Radhakrishn'an)` 

88. OA 905/2013 

I 	Abdul Khader C. 
Chekkiriyammada House 
Aoatti Island 

2. 	Bu~ar Jarnhar TT 
Theklapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I . 	The Administrator 
Administration of the. Uni onjer.'ritory of Lakshadweep 
Kavaratti Island — 682 555:.. 

2. 	Director of Panchayaths 
Department of Panchayiths' :  
Administration ofthe Union Te.'rritory of Lakshadweep 
Kavaratti Island — 682 555 

Respondents 

Applicants 



10  

Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Developmeni t Corporation Limited 
Agatti, Kavaratti - 6812. .5155' 

The Deputy Director ()~'dmn* '); :- -. 
Lakshadweep Development Corporation 
Kavaratti - 682 555 0 , 

Village (Dweep) Panchayath 
Agatti Island represented : by its 
Executive Officer - 682-'55.3'" 	 Respondents 

(By Advocate: Mr.S.Radhakrishn .an) 

89. OA 939/2013 

SafiyL1lJah K'.C. 
Kuttiyachada 	House 
Kalpeni Island 7 

. 

v-, .t 	r i  

Sai -fulla M.1 
Melaillarn House 
Kalpenl Island 

Kunhikoya M.V 
o  T. 

Mathil Vallyamrnada H01 *use,  
Kalpeni Island 

Kidave K.0 
Kakkachlyoda House 
Kalpeni House j 	 Applicants 

(By Advocate: Mr.K.B.Ganges 
- h) 

Versus 

I . 	The Administrator 
h Administration of t e Union Territory of Lakshadweep 

Kavaratti Island - 682 

Director of Panchayaths- .,,, 
Department of Panchay'',a-ths 
Administrationofth6 nionjerritory of Lakshadweep 
Kavarattl Island v- 682 55' 

Lakshadweep Building :Development Board 
Union Territory of Lakshadweep' 
Kavaratt'i represented by its Secretary - 682 555 



to",  

The Technical Officer 
Lakshadweep Building Develo 

I 

ment Board 
I 

P.  Kalpeni Island — 682 553 

Village (Dweep) Panchaya.th  
Kalpeni Island represented by its 
Executive Officer - 682 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

	

I 	Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohami-ned Ubaidulla. 
Chodath House 
Androth Island 

Moharnmed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island — 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary — 682 555 

The'Fechnical Officer 
Lakshadweep Building Development Board 

Androth Island — 682 554 

Respondents 

Applicants 



Village (Dweep) Panchayath 
OA'ndroth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhaki - ishnan) 

91. OA 952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakake,el House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

tJnlon of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi — 110 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti — 682 555 

3.. 	E'xecutive Engineer 
Department of Electricity. 
Kavaratti, Union Territory of Lakshadweep 



t .2-0 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.N1ohanan) 

Versus 

'1`1'ic Administrator 
Union Territory of Lakshadweep 
Kavaratti 	682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti —682555 

Respondents 

Applicant 

0 

Director of Paj,ichayatl-i 
Department oi -'Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti — 682 555 	 Respondents 

(By Acck, ocate: Mr.S.Radhal~ rlslinari) 

93. 	1202/2013 

Akathar Aharni-ned KX 
Internal Inspectol ,  
Agric ultural Department, Kalpeni 
Kunnarnkularn House 
Kalpen.i Island 
Union Territory of Lakshadweep 

N Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
i'~- L!IllllpavavaliyLiiiiiiiavct House 
Kalpeni Island 
Unlo6 Territory or Lakshadweep 



P.V I areeda Beegun 
Internal Inspector (Multi Skilled Worker). 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpehi Island 
Union Territory of Lal ~shadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti ~ — 682 5 5 5 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island — 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti — 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A  No.  1225/2013 

C.P. S:howl~-,athali '  
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemi-nanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

I 	The ~)' .Oion of India 
Repie"s'e'rited by the Secretary to 
Government of India, 
Ministry of Home Affairs 
New Delhi — I 10 00 1. 

W 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep, 
Kavaratti — 682 555. 

1--'xecutive 17--rigineer 
Department of Electricity 
Kavaratti, Union Territory of 
L ,akshadweep — 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep — 682 555. 	 Respondents 

(By Advocate: Mr. S. lWhal<rishnan for R2-4) 

These applications having been heard together on January 17, 2014, 

the Tribunal delivered the following common order on March 6, 2014:- 

0  R  D E  R 

Hon'ble MrJustice A.K.'13asheer, Member  Q) 

Applicants in this burich of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All ofthern were engaged on caSLIal 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others -, such 

engagements arefor 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/diserigaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

catego ~ized as "I'anchayath and Non-Panchayath"; 

I 	
i 	 ices are not 2. 	The coininoi -i P  I .r evance ofall the applicants is that their serv* 

being regularized even though they have been working for years together, albeit 

ori casual/daily wage basis. Therefore the common prayer in all these cases is for 

I - sery i Ces - 111 tile Case 0 f  a issuc ol'a directioii to the rcspondC11LS to regularize tile" 

few others who have be~n retrenched on completion of the period of engagernent, 

issl/  -~ di -ection to re-engage thern. the prayer is for ' ue a ii 
tC 
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3. 	The short question that arises for consideration in all these Original 

Applications is whether the applicants an.- entitled to get their services 

regularized. 

	

4, 	it has been noticed already that in maj ority of the cases ~ the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary obj ,,ection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others — 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the- applicants are not liable,to be 

regularized since they were admittedly engaged on casual/daily wage:basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

	

5. 	in the other batch of cases in which the applicants have been 

crigaged by the Administration in various departments under it,, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

1 	6. 	In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secrelary, Slate of'Karnataka & Others Vs. Umadevi and Others - 

(2006) 4 SCC I. 

	

? 	State of'Rujusthon 11s. Dava Lal - (2011) 2 SC('429. 



00- 

 

 

 

 

 

Sotya Prakash and Others Vs. St ate o 'Bihar and Others - 
(2010) 4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2 008) 10 SCC 1. 

R. N. Nonjundoppo Vs. T -, T17 imm iah — (19 72) 1 SCC 4 09. 

Jeemon V. R. Vs. Slate of Kerala - 2012 (1) KPIC 3 9 7. 

State of Kerala Vs. Valsamma - 2012 KL T 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347.,354, 366, 372, 380, 488, 499, 509 

&  1225 of 2013. 

	

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, - Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last ., 17 years right frorn J anuary 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for i -norethan 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

	

8. 	It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record, that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

buncl-i of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 
~~ irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued.  for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was inade 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employrnent and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished frorn illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in & V.Narayanappa -- AM 1967 SC 1071: 

R.N.Nanjundappa --- (1972) 1 SCC 409 & B.N.Nagorajan — (1979) 4 SCC 

507 — as a one time measure. 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view frorn the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence +to the rule 

of judicial discipline which is sine qua non for sustaining the systern. 

In Harminder Kaur — (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

" Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed -When a departure is 
made .f6r not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some must be done within the 
Jbur corners of the delegated power by the authority 
concerned. " 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any clairn for ad-hoc/regu'lar appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court held that initial appointments of the appellants were made in gross 

violation' -of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants Would 

also be taken 'into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 

E 
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In Nanjundappa (Supra),''th -&,'No~ ex Court had held thus:- 

"If'the appointment itse'ffis4n infraction ofthe rules or if it is in 
violation of the provisions of, 1he Constitution, illegality cannot be 
regularized Ratification or re ularization is'possible of an act which 9 
is ~vithin the power and p ~ovince of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said t6 be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules. " 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five j udge Bench of the Apex Court in U -nadevi (Supra). -  

But one disturbing feature that has been noticed in thi§ bunch of 

cases is that the authorities concerned, be it the Lakshadweep 

Administration or the Village (DWeep) Panchayats/District P ~anchayats, 

have not .  shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remain s that hundreds of employees inthis 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days.' It is true that,the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been en "aged in one scheme or the other sponsored by the 9 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Adm'in-istration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departments' under them. It has been noticed that in some of the 

depart rnerits, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of jobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and t he local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicarits''i'lhave been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the L akshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Un!ion - of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially under-taken by the 

Public Works Department. ' Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure 'Ldl the 

Society used to man 
. 
age the Scheme. Later, Island Councils were brought"'. 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi., Thus' all the 

labourers working with the Water Supply Scheme came under the Vil lage 

(Dweep) Panchayat. Th e casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat.from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 

Lab-ourer (Grant of Temporary Status & Regularization) Scheme, 

1998 and prescribe it prospectively to the Panchoyals fbr granting 
temporary status to casual labourers as per the parameters of the 
sche~~ze. 

The first respondent, i.e, the Union of'India in the Minisiq of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep. 
Admihistration prescribes the scheme to the Panchayals for 
regularization of'eligible casual workers, no regular appointments 
would be made by the Panchayals in respect of at least two third of 
the.regular vacancies in Group Dwhich would be kept reservedfor 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayals on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forftesh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 
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Tribunal in Original Applicatiops,N.  6.1297 & 2 18 of 1998 had rejected an 

identical relief claimed by ssome,.other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also gi'ven our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Mand Council of 
AndrothIMinicoy. They might have continued to be engaged 
subsequent ~y by the succeeding local se ~f Government body, namely 
the Village (Dweep) Panchayat of AndrothlMinicoy. Th e 
Chairpersons of the respective Island Council might have W'ith or 
without proper authority frot-h the Councils issued what are 
purported to be appointment orders and the subsequeni service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of UT of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any ev'idence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration ................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by'oe administratioh and that would make all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons b ~e'st known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panehavat 
authorities considered il expedient to give employment to them' It 
probably 1 ,night have offtred some succor by way of daily rated 
wages to the unemployed local persons ................... 

Neither the Panchayal authorit 
I 
 ies (respondents 4 and 5) nor 

the applicants have shown how the posts created1retained in addition 
to those sanctioned ~ by the Administration could be considered 
regular. As matters stand, the Administration of U T of Lkshadweep 
has no accountability as far as the matter of'regularization of the 
applicants are concerned The anxiety of the U. T Administration to 
prevent misapplication of funds granted to the VillagelDistrict 
Panchayal for developmental purposes lowards expenditure on 
account of wanton "'appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra.,. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench - - 

"In view of' the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospecl.ive4y to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayal not to effect 
any appointments till the Lakshadweep Administration ftames 
Scheme, is illegal and do not fbll within the jurisdiction of the 
Tribunal, Further direction given to the Panchayal that no casual 
workers would be retrenched on the face of availability of'workfalls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of 2001 stands set aside. " - 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have. issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by,the Executive 

Officer of the concerned Panchayat. Strangely, in sorne of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

1 	
24. There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being made on political basis and sorne of the 

disengagernents/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alla, that termination of sei'vices 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers .  and aUthority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained.in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need ofthe services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in sorne of the cases have invited 

our attention to yarious provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/,repair/maintenance, 	water 	supply, 	drainage, 	local 



113 

development works, primary educati6n, health and sanitary scherne etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

worl~ers, especially after-the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The :  learned counsel has invited our attention to 

I Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4, years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been worl,~ ing on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been worl ~ing since 1 994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of thern are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 
119. 	

Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
andwith an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require spec . i  . al skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 

, 

the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation -of 
interim order for a// without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights,that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal) ., (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under. - - 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculationlITI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as /T/, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been eflgaged under some project or scheme, but 
not coming under (a) abd ve, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwisellslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged fee/ 
that they belong to category (a) or (b) above, they may-  make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those comi . ng under group (d) above, i.e. those 
who have been engaged under the MGNRGS ~could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which.would enable ~ those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fte,r giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until fu~ther orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be /T/), he % shall be re-engaged before the 
next date of hearing, and confirmation given on the next date of 
hearing. 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, sorne attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are .  also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of th e Kerala High Court in OR(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment,to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned post .s or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

-ni anxiety to give some solace to a large number of unemployed people i 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by t 
I 
 he catena of decis.ions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been . repeatedly held by the Apex Court that there is no room for any 

sympathy-for such casual labourers,even ifthey have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in Our view, are entitled to get the 
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benefit of relaxation in age and other esw'atial qualifications to the extent 

possible when fresh recruitments are being made, It shall be, ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrimely- essential and unavoidable) is streamlined so 

as to avoid unnaces.,il~ry legal complications in future. Appropriate 

guidefines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island, 

We refrain from issuing any other directions, since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address ,,. the: issue relatingio all these: employees who Iave.been toiling 

for ,  years together on casual -basis, with utmost compassion, and givo ~ them 

the benefit of relaxation in age, ,  educational qualifications etc. . while making 

regular recruitment, 

Original Application Nos. 212, 266, 2.68, 2995  325, 347, 3545  366, 

372, 390, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications.' where engagements were made 

by Panchayats, it is hold that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judiciat forum for redressat of their grievances. These Original Applications 

I 	 are, therefore, disinissed, 

The interim ordcTs in force as on today shall remain extended till 

April 4, 2014. 

YGEOR6E.JOSEPH 	 JUSTIM'A.K.BASHEER 
ADMINISTkATWE MEMBER 	 JUDICULMEMBER 
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